IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF October-2025.

DISTRICT COURT CASETYPE CASE DATE OFPETITIONER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT
TION NAME NUMBER COURT FEES

IMS. NEELOFER ABIDA| 01, ExtensionRecovery ICS COMM-+06.10.2025 [UNION BANK OF INDIADEEPA GUPTA  [9312292558 [MNGLAWOFFICE[30.09.2025
IPERVEEN DISTRICT] Block, Tis| 1067/2025 'S MEENAL BAJPAYEE |(@GMAIL.COM
VUDGE (COMMERCIAL [Hazari Courts,|
ICOURT)-01 IDelhi
1301, ExtensionRecovery ICS COMM-+08.10.2025 [INDIN BANK VSARUN KUMAR9312400295 IMNGLAWOFFICE [12.09.2025
[Block, Ti| 1074/2025 AISHALI JAIN ISHUKLA (@GMAIL.COM
[Hazari Courts,)
IDelhi
1301, Extension[Recovery ICS COMM-+09.10.2025 [M/s SARDARI LAL &ANIL SETHI 9811109342 IMNGLAWOFFICE[06.10.2025
[Block, Tis| 1081/2025 ICOMPANY VS M/s YF( |(@GMAIL.COM
[Hazari Courts,| [PROJECTS PVT. LTD.
IDelhi
1301, ExtensionfTRADEMARK [CS COMM-09.10.2025 [CARATLANE TRADINGSHRAVAN 6201970125 IMNGLAWOFFICE |07.10.2025
[Block, Tis| 1083/2025 IPRIVATE LIMITED VSKUMAR BANSAL |@GMAIL.COM
[Hazari Courts,| IASHOK JEWELS|
[Delhi [PRIVATE LIMITED
1301, Extension[Recovery ICS COMM-H16.10.2025 M/s CQ\EANDEEP GARG [9811362403 ISANDEEPGARGA [13.10.2025
IBlock, Tis| 1104/2025 ICORPORATION VS M/s INDCO@GMAIL.C
[Hazari Courts,| ISHIVA FURNISHINGS |OM
[Delhi
1301, Extension[Recovery ICS COMM-H+17.10.2025 [PREM COLOR CHEMARUN KUMAR9810768996  |JARUNYADAV1131 [24.09.2025
[Block, Tis| 1110/2025 [PVT. LTD. VS  SHRIYADAV |(@GMAIL.COM
[Hazari Courts,| ISHANKAR  SAHAKAR]|
IDelhi ISAKHAR  KARKHANA|
[LTD.
301, ExtensionRecovery Cs COMM-17.10.2025 [RAMESH BRIJ LALJPAWAN KUMAR(9873938816 IMITTALPKO8@G [27.10.2025
[Block, Tis| l1111/2025 ISANTANI VS MEGHAMITTAL [MAIL.COM
Hazari Courts,) IGUPTA
IDelhi
301, Extension[Recovery ICS COMM-18.10.2025 [RAJEEV GOEL VS AVKSACHET 9871273111 IADVOCATESACH [13.10.2025
IBlock, Ti 1114/2025 IMARKETING PVT. LTD. [SHARMA IETSHARMA@GM
[Hazari Courts,)| IAIL.COM
IDelhi
2 [SH. RAJESH KUMAR|ICENTRAL 1306 ICS (COMM) ICS 04-10-2025 [CANARA BANK Vs M/S{Gunjan Kumar(P), 9313350568 lgk@cgk.legal [25.07.2025
IGOEL, DISTRICT] (COMM)/1064/2 VEEJAY TRADING CO
PUDGE (COMMERCIAL 025
ICOURT)-02
1306 ICS (COMM) ICS 06-10-2025 BANK OF INDIA Vs [Varun Sharma(P), |9811161300 ladvvarunsharma@|22.09.2025
(COMM)/1069/2 BABU lgmail.com
025
1306 ICS (COMM)/ [CS 06-10-2025 [ARUN KUMAR Vs [Rakesh Kumar(P), |9711771000 frakesh.advocate18 [26.09.2025
(COMM)/1070/2 [SAMA PARVEEN (@gmail.com
025
1306 ICS (COMM)/ [CS 08-10-2025 [GANT AB Vs ASHOK|Shravan Bansal(P),l9718833632 unitedmark@unite[25.09.2025
(COMM)/1076/2 IKUMAR idandunited.com
025
1306 ICS (COMM)/ [CS 08-10-2025 BANK OF INDIA VSVarun Sharma(P), [9811161300 ladvvarunsharma@[22.09.2025
(COMM)/1079/2 IDEEPESH JAIN lgmail.com
025
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1306 ICS (COMM) ICS 09-10-2025 [SMT REKHA Vs BSESANANT RAO(P), [87506562223 [sudhir_sukhija@y [03.12.2024
(COMM)/1084/2 [Yamuna Power Ltd lahoo.com
025

1306 ICS (COMM) ICS 10-10-2025 |[AJAY KUMAR JOSHI VSRAMKUMAR 9811908940 ipindilawari83@g[22.08.2025
(COMM)/1087/2 ANU JAIN ISHARMA(P), Imail.com
025

1306 ICS (COMM) ICS 27-10-2025 [BANK OF BARODA VSGEETANJALI 8447833470  [advocate.134@gm [15.10.2025
(COMM)/1119/20] [SHOORVEER SINGH  |[SHARMA lail.com
25

06 ICS (COMM) ICS 29-10-2025 [M/S INDIAN FAB VSSIDDHANT 9999369931  [siddhantbangao4 [06.10.2025
(COMM)/1129/2 IM/S AKAL DESIGNERBANGA (@gmail.com
025 IPVT LTD COMPANY]

JAND ORS
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1303, ExtensionfSuit ICS COMM|09.10.2025 [M/S SALASAR TRADINGROHAN 8447523211 ichambersofavyukt |08.10.2025
[KUMAR SHARMA,| [Block, Tis[Recovery 1082/2025 ICO VS MS KANHAIYAAGGARWAL (@gmail.com
IDISTRICT JUDGE, [Hazari Courts,| [TRADING CO
ICOMMERCIAL COURT-| IDelhi
3
1303, ExtensionfSuit forlCS COMM[13.10.2025 [BHANU VERMA VSSATYENDRA 9811161525 ISKSINGHL16@G [16.09.2025
[Block, Tis[Recovery 1090/2025 [MUNICIPAL [KUMAR SINGH [MAIL.COM
[Hazari Courts,| ICORPORATION OF|
IDelhi [DELHI & ANR.
1303, ExtensionSuit forCS COMM[16.10.2025 [MS SATYA PLASTIMONIKA KATYALj9810256667 JADV.KATYAL@G [03.10.2025
[Block, Tis[Recovery 1103/2025 [THROUGH ITS PROP, [MAIL.COM
Hazari Courts,) ISH VIJAY MANCHANDA|
IDelhi S MS DINDAYAL
[INDUSTRIES LIMITED
03, ExtensionSuit forCS COMM]29.10.2025 [TEAMASLA INASIR AZIZ 9654426442  [NASIRAZIZANDC [10.07.2025
[Block, Tis[Recovery 1130/2025 IMARKETING PVT. LTD,| [OMPANY@GMAI
[Hazari Courts,) VS M/S GLOBAL IL.COM
IDelhi [EXPORT
ICORPORATION
[THROUGH PARTNERS
03, ExtensionSuit forlCS/COMM/1135/|31.10.2025 [TEAMASLA INASIR AZIZ 9654426442  [NASIRAZIZANDC [30.10.2025
[Block, Tis[Recovery 2025 IMARKETING PVT. LTD,| [OMPANY@GMAI
[Hazari Courts,| VS M/S D S RETAI| IL.COM
Delhi [THROUGH ITS
[PARTNERS MRS
[POONAM TANDON AND|
¥ [MS ANIL KUMARICENTRAL [ROOM NO.304 [RECOVERY ICS 06.10.2025 [LAXMAN KUMAE'I_’RANAYTRIVED19810660640 IPRANAY.TRIVEDI[24.09.2025
[SISODIA, DISTRICT] (COMM)1068/20 [RAHEJA V/S HI-TECH| |@YAHOO.CO.IN
PUDGE, COMMERCIAL 25 [MINERALS
ICOURT-04
[ROOM NO.304 [RECOVERY ICS 13.10.2025 [BC SANITAN V/§E(APIL KHER 9891-072-729 [ANILKHER@GM [26.08.2025
(COMM)1093/20 [SIMRAN SALUJA IAIL.COM
25
[ROOM NO.304 [RECOVERY ICS 15.10.2025 |AKHILESH ISHRAM VIR VATS|9818-365-011 [VATSAADVOCAT [11.09.2025
(COMM)1097/20 IKHANDELWAL v/q [E1978 @GMAIL.C
25 ISANDEEP KUMAR] |OM
[YADAV
[ROOM NO.304 [RECOVERY ICS 15.10.2025 |[KARTIKEY GARG AND[PARIKSHIT 9868-873-986 [PMAHIPAL09@G [08.10.2025
(COMM)1100/20 RS V/S UMANG| [MAIL.COM
25 IGUPTA
[ROOM NO.304 [RECOVERY ICS 16.10.2025 |STATE BANK OF INDIAR.N. SINGH 18076-466-594 [ADVRNARAYAN [19.09.2025
(COMM)1105/20 [V/S MAHINDER SINGH |(@GMAIL.COM
25
[ROOM NO.304 [RECOVERY ICS 18.10.2025 [M/S SHREE MM|[PANKHI 9811-116-256  [PANKHI27@GMA [16.09.2025
(COMM)1113/20 [ENTERPRISES v/9 IL.COM
25 ISUPER KICKS AND ANR
[ROOM NO.304 [RECOVERY ICS 25.10.2025 [M/S RAKESH KUMARFSATYENDER KRi9811-116-256 [SKSINGH16@GM [13.10.2025
(COMM)1118/20 IGOEL V/S MCD ISINGH |AIL.COM
25
IROOM NO.304 [RECOVERY ICS 28.10.2025 M/S LAGNIMAYANK GOEL [9599-766-668 [MGLAWCHAMBE [17.10.2025
(COMM)1123/20 [ENTERPRISES V/S M/ [RS@GMAIL.COM
25 [ELECTREX
INTERNATIONAL
IROOM NO.304 [RECOVERY ICS 29.10.2025 [SHRI TIRUPATIANKIT GUPTA  [9717-134-040 [ADVOCATE.ANKI [14.10.2025
(COMM)1132/20 [ENTERPRISES v/q TG@GMAIL.COM
25 IAKSHIT JAIN
[ROOM NO.304 [RECOVERY ICS 31.10.2025 |[CHAYA EDUCATION|GAURAV PATEL [9455-160-761 [GAURAVPATEL18[28.10.2025

(COMM)1139/20 [PVT LTD v/S 20 @GMAIL.COM
25 [TELEGRAM FZ LLC
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I5 [SH. MANOJ KUMARCENTRAL [305 IRECOVERY ICS 08-10-2025 [RUDRA PRATAP SINGHMehul Gupta(P), [,9811959407 = [25-09-2025
[DISTRICT JUDG (COMM)/1080/2 [KAURAV Vs  RAJIV| [kumardavenderu/
COMMERCIAL 025 IMOOLCHANDANI \ahoacom
ICOURT)-05
1305 IRECOVERY ICS 130-10-2025 [Viva Books PrivateNarender 9811140704 nvashishta(cDgma [17-10-2025
(COMM)/1133/2 [Limited Vs  ShikharnVashishta(P), fil.com
025 [Stationers and Sports
1305 IRECOVERY ICS 28-10-2025 [TEAMASIA INASIR AZIZ(P), (9654426442 nasirazizandcoinp [10-07-2025
(COMM)/1126/2 IMARKETING PVT LTD lany@gniail.com
025 s JJ TRADE LINKS|
[PVT LTD THROUGH ITS|
[DIRECTOR
6 [SH. RAM LAL MEENA, [CENTRAL 410 ICS ICS 06-10-2025 [VIJAY MEHRASURINDER NATH|9811174566 snchoudhri@yaho [20.09.2025
IDJ COMM-06 TIS| (COMM)/1065/ |(COMM)/1065/2 [THROUGH ATTORNEY [CHOUDHRI(P), lo.co.in
[HAZRI COURT]| 2025 025 Vs M/S ATC LOGISTICS|
ICENTRAL DELHI ISOLUTIONS PVT LTD
k1o ICS ICS 06-10-2025 [BM BEARING"l_’ooja Gupta(P), [8826531091 litigationalegal2@ [20.09.2025
(COMM)/1072/ |(COMM)/1072/2 ICOMPANY Vs lgmail.com
2025 025 ISHAKUNT
[ENTERPRISES PVT LTD
k1o ICS ICS 13-10-2025 |[STATE BANK OF INDIA [Siddharth(P), 9643524909 dv.siddharth3119 [21.09.2025
(COMM)/1089/|(COMM)/1089/2 s KRISHNA 92 @gmail.com
025 025 IVAISHNAV
k1o ICS ICS 14-10-2025 [K AND C THROUGH ITSJATIN  ANANDi9910507208  [atinananddwivedif02.04.2025
(COMM)/1094/|(COMM)/1094/2 IPROPRIETOR IDWIVEDI(P), (@gmail.com
025 025 IMOHAMMAD
IKHURSHEED
ICHOUDHARY Vs J K|
IPAPER LTD THROUGH]
o ALANACTNO
k1o ICS CS 15-10-2025 [YOGESH AGGARWAL f[satyendra kumar9811161525 Isksingh116 @gmail 25.09.2025
(COMM)/1098/((COMM)/1098/2 s MUNICIPALsingh(P), lcom
2025 025 ICORPORATION OF
[DELHI AND ANR
k1o [CS ICS 16-10-2025 |SHRI DEEPAK BAJAJANSHIMA PURI (9911569395 [puries_1@yahoo.c [17.07.2025
(COMM)/1101/ |(COMM)/1101/2 [TRADING AS MESC .in
2025 025 [TRADERS (INDIA)|
IREGD Vs VISHAL JAIN|
[TRADING AS MONIKAS|
JAND CO
k10 ICS ICS 27-10-2025 [SAROJ BALA  SOLEjsatyendra kumar9811161525 lsksingh116 @gmail [22.09.2025
(COMM)/1120/ (COMM)/1120/2 IPROPRIETOR OF M/Ssingh(P), fcom
2025 025 BALAJI ENTERPRISE
s MUNICIPAY
ICORPORATION OF|
[DELHI AND ANR
7 [SH. MUKESH KUMARICENTRAL |COURT ROOMICIVIL SUIT ICS(COMM) 06.10.2025 [SHIVAM BANSAL VSATUL SAHI 9873355153 latulsahi@liv.com [23.09.2025
IGUPTA, DISTRICT] 02 1066/2025 [PRAKASH GOWDIAYA
PUDGE, COMMERCIAL
ICOURT-07
ICOURT ROOMICIVIL SUIT ICS(COMM) 08.10.2025 [BANK OF BARODA VS[VARUN SHARMA 9811161300 |Adv.varunsharma [22.09.2025
02 1073/2025 [FIRDOSH KHATUN (@gmail.com

ICOURT ROOM[CIVIL SUIT OMP(I) COMM]10.10.2025 [HDFC BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 977/2025 IAFJAL KHAN lahoo.com

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM][i0.10.2025 [HDFC BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 978/2025 IASHISH lahoo.com

ICOURT ROOM[CIVIL SUIT OMP(I) COMMi10.10.2025 [HDFC BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 979/2025 [RAJNISH KUCHCHAL lahoo.com
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ROOM(CIVIL SUIT OMP(I) COMM[10.10.2025 [DCB BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola1y@y
1302 980/2025 IMOHD. ABBAS lahoo.com

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM[i0.10.2025 [DCB BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 981/2025 ISATNAM RAJARAM lahoo.com

ICOURT ROOMICIVIL SUIT OMP(I) COMM |[16.10.2025 [HDFC BANK LTD. VSANISH BHOLA [9811452022 |Anish_bhola17@y [NA

1302 1010/2025 IMOHD. DANISH| lahoo.com
IAKHTAR
ICOURT ROOMICIVIL SUIT __ |EX. (COMM)16.10.2025 |SHRI ASHOK SHARMASWADESH 0899848679  [swadeshbansal738 [na
1302 503/2025 VS M/S INDOSPIRIT]MAHABIR l04@gmail.com
BARS (P) Ltd. BANSAL
ICOURT ROOM|CIVIL SUIT ICS(COMM) 25.10.2025 |SAVITA RANI VS NITYARAVI 9811213677 avi.k.chandhok@ [30.09.2025
1302 1117/2025 [ELECTROCONTROLS |[CHANDHOK lgmail.com
[PVT. LTD.

ICOURT ROOM|CIVIL SUIT ICS(COMM) 27.10.2025 M/S SBC MINERALSMANU GARG 9999448797  Jashishchauhan@a [14.10.2025
302 1121/2025 [PVT. LTD. VS MAYUR| kassociates.org.in
IASHOK KUMAR MALU

ICOURT ROOM[CIVIL SUIT OMP(I)COMM [27.10.2025 [TATA CAPITAL LTD. VSIANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 1040/2025 IKE ENGINEERS PVT| hoo.com
[LTD.

ICOURT ROOM[CIVIL SUIT OMP(I)COMM  [27.10.2025 [TATA CAPITAL LTD. VSIANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 1042/2025 IKE ENGINEERS PVT| lahoo.com
[LTD.

ICOURT ROOMICIVIL SUIT OMP(I)COMM  [27.10.2025 [TATA CAPITAL LTD. VSANISH BHOLA [9811452022 |Anish_bhola17@y [NA

1302 1043/2025 IKE ENGINEERS PVT| hoo.com
[LTD.

8 [|SH. SANJEEV KUMAR|ICENTRAL (308 IRECOVERY ICS l25-09-2025 [PULKIT SABOO Vs [Bharat Prakash 19268300000 [24.09.2025 OF
IMALHOTRA, DISTRICT] (COMM)/1063/2 [UMESH SINGH bharatguDtarkca@|RS. 28,940/-
PUDGE, COMMERCIAL 025 lgmail.com
ICOURT

1308 [TRADE MARK [CS 13-10-2025 [SURYA ROSHNISHRIHAR 95488 88420 [legal@boostip.in  [03-10-2025 O
(COMM)/1095/2 [LIMITED Vs [TRIPATHI(P), [27,000/-
025 ISAMVIVAAN SURYA
[NDIA PVT LTD AND|
IORS
1308 IRECOVERY ICS 17-10-2025 [STATE BANK OF INDIA [Suchita Dixit(P), (8896932838 gnihotrisuchita( [13-10-2025 o]
(COMM)/1116/2 Vs Manohar Lal (@gmail.com [Rs.15235/
25
1308 [TRADE MARK [CS 27-10-2025 [HERO INVESTCORPfastha sharma(P), [9810481016 imail@thelegist.co [09-10-2025 o]
(COMM)/1124/2 [PVT LTD AND ANR Vs y [Rs. 12,500/~
025 IASHOK KUMAR|
(UNKNOWN)
1308 IRECOVERY ICS 28-10-2025 [TEAMASIA INASIR AZIZ(P), (0654426442 /pnasirazizandconip [10-07-2025  of
((COMM)/1131/20 IMARKETING PVT LTD| 18448839615 lany@gmail.com  [Rs. 99,950/-
25 THROUGH ITS|

[DIRECTOR Vs  M/S|
IDMJ BAGS  VILLA|

[THROUGH PARTNERS
1308 ISUIT FORICS (COMM)15-10-2025 |[GURCHARANJIT SINGHNEHA 9811343754 Inr [09-10-2025  of|
IPERMANENT [1099/2025 IANAND AND ANR. VS§MALHOTRA [Rs. 90,000/~
IAND IMANINDER SINGH

IMANDATORY
[[INJUNCTION
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1308 (TRADE[CS 1109/2025 16-10-2025 [MOTION EDUCATION|GAURAV PATEL (9455160761 tatvalawllp@gmail 13-10-2025
IMARK) [PRIVATE LIMITED Vs 18797130013 l.com [Rs.5600/-
[TELEGRAM FZ LLC AND)
IANR.
9 [SH. DEEPAK GARG,CENTRAL [309 IRECOVERY ICS 13-10-2025 [Yogesh  Aggarwal VSSH.SATYENDRA (9811161525 slvsinghll6@ gmailjog.10.2025
IDISTRICT JUDGE, (COMM)/1092/2 Municipal Corporation off KUMAR SINGH | com
ICOMMERCIAL COURT- 025 Delhi
109
1309 IRECOVERY ICS 17-10-2025 JANKUR WARIKOO VsSh. Gaurav Patel 9455160761 |Gauravi2ate1829 [16.10.2025
(COMM)/1112/20| [Telegram FZ LLC (@gmail.com
25
1309 IRECOVERY ICS 18-10-2025 MS Colortone Marketing@h.Sandeep Garg (9811362403 lsandecpgargandeo [16.10.2025
(COMM)/1115/20] P Ltd Vs MS Shiva (@gmail.com
25 [Furnishings
1309 IRECOVERY ICS l27-10-2025 [[NTEX TECHNOLOGIEgFH. KRAMVEER (9891396019 karmveer@lexanal [28.10.2025
(COMM)/1122/2 INDIA LIMITED Vs MI vtico.cOM
025 ISUPER SURGICAL
[THROUGH ITS
[PARTNERS
1309 IRECOVERY ICS 28-10-2025 |[STATE BANK OF INDIAJEEWAN 9810099243 WPGADVOCATE(tf25.10.2025
(COMM)/1125/2 [Vs SOHAN SINGH [PARKASH GUPTA CMAIL.COM
025
1309 IRECOVERY ICS 29-10-2025 [TEAMASIA [NASIR AZIZ 9654426442 nasirazizandcomp [27.10.2025
(COMM)/1127/2 IMARKETING PVT LTD| lany@gmail.com
025 [THROUGH ITS
[DIRECTOR Ve
IGURPREET SINGH]
[PROPRIETOR M/
MEHAR
1309 IRECOVERY ICS 29-10-2025 [TEAMASIA INASIR AZIZ 9654426442  [nasirazizandcomp [27.10.2025
(COMM)/1128/2 IMARKETING PVT LTD| lany@gmail.com
025 [THORUGH ITS
IDIRECTOR Vi
ICHIRAGH ANIL
IPARMAR PROPRIETOR
IM/S CP FASHIONZ
1309 IRECOVERY ICS 31-10-2025 [Bank of Baroda Vs RajSH. UMESH|9910568669 dvumeshjoshi@g [29.10.2025
(COMM)/1138/2 [Kumar JOSHI imail.com
025
o [SH. AJAY PANDEY,CENTRAL [3o7 (Civil ICS 14-10-2025 [Anil Kumar Prop of M/sfsatyendra kumar9811161525 lsksinghll6@gmail. 22-09-2025
IDISTRICT JUDGE, (COMM)/1096/2 JAK and Co Vs Municipalsingh(P), om
ICOMMERCIAL COURT 025 ICorporation of Delhi
1307 (Civil ICS 16-10-2025 [Rajnish Yadav Vs [Satyajit Kumar(P),|9555215464 lcinmoyassociates [08-10-2025
(COMM)/1106/2 Municipal Corporation of| (@gmail.com
025 [Delhi
1307 (Civil ICS 16-10-2025 [Dayanand  Anglo-Vedi¢MILIND 9210107303 thejuralsolutions@J10-10-2025
(COMM)/1107/2 ICollege Trust and|SRIVASTAVA(P), lgmail.com
025 [Management Society and|
JAnr Vs Lala Arjun Das|
[Memorial DAV  Publi
ISchool
307 (Civil CS 31-10-2025 [BANK OF BARODA Vs [Umesh Joshi(P), [9910568669  |advumeshjoshi@g [27-10-2025
(COMM)/1140/2 JAKSHAY KUMAR imail.com
025
1 [SH. S.S RATHI/CENTRAL [COURT ROOMCS (COMM) ICS 10-10-2025 BANK OF INDIA VsVarun Sharma 9811161300 ladvvarunsharma@|22.09.2025
IDISTRICT JUDGE | 1310 (COMM)/1086/2 [SUNIL MISHRA lgmail.com
ICOMMERCIAL COURT 025
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ROOMICS (COMM) ICS 16-10-2025 JAI NARAIN RADHEY[Siddhant Banga (9999369931  [siddhantbangao4 [08.10.2025
1310 (COMM)/1102/2 [SHYAM CO PVT LTD vs (@gmail.com
025 [DAMAN JIT SINGH]
IAHLUWALIA
ICOURT ROOM|CS (COMM) ICS 31-10-2025 [S N ELECTEL PRIVATE[Anant Bhushan [9312401165 [bhushan_anant@ [13.10.2025
310 ((COMM)/1136/2 ILIMITED Vs ALFA DEAL lhotmail.com
025 IPRIVATE LIMITED
ICOURT ROOM|CS (COMM) ICS 31-10-2025 [MRKL FAB PRIVATEAnuj Gupta 9999936866  laga.justice@gmail. [18.10.2025 &
1310 (COMM)/1137/2 ILIMITED V| om 01.11.2025
025 IMAHALAKSHMI
[TEXTILES
ICOURT ROOM|CS (COMM) ICS 09-10-2025 [CARATLANE TRADING[Shravan Bansal 6201970125 unitedmark@unite(07.10.2025
1310 (COMM)/1083/2 [PRIVATE LIMITED vs| dandunited.com
025 JASHOK JEWELS|
IPRIVATE LIMITED
iz [SH. RAVINDER BEDILCENTRAL [o1 ICOUNTER 50/2025 06.10.2025 [VALUE CODERS INDIAABHINAV 9818406005 |ABHINAV1iDHIN
IDISTRICT JUDGE, ICLAIM [LLP v/S ABCDHINGRA IGRA@GMAIL.CO
ICOMMERCIAL COURT [PUBLISERS & M
IDISTRIBUTORS PVT]
[LTD
l1o1 [OMPTCOMM |929/2025 [06.10.2025 [HDFC BANK LTD V/S HANISH BHOLA _ [9811452022  |ANISHBHOLA1,
IS LUTHRA @YAOO.COM
o1 [OMP I COMM [930/2025 06.10.2025 [HDFC BANK LTD V/SANISH BHOLA [9811452022 IANISHBHOLA17
IDAYA RAM @YAOO.COM
ko1 IOMP I COMM [934/2024 06.10.2025 [M/S TATA CAPITAL LTDRASHIKA 1997168068 [SUPPORT@ARVL
/S SURENDRA SINGH[RANJAN IAWCHAMBERS.C
[RATHORE |0.IN
ko1 ICS COMM l1075/2025 08.10.2025 [PANKAJ MITTAL V/§|l—3HUPESH 9810260246 IBHUPESHNARUL|26.09.2025
[UNION OF INDIA INARULA IA@GMAIL.COM
ko1 IOMP I COMM [963/2025 08.10.2025 [DCB BANK LTD V/SIANISH BHOLA [9811452022 IANISHBHOLA17
[VEENA RANT MAINI @YAOO.COM
ro1 IOMP I COMM [964/2025 08.10.2025 [DCB BANK LTD V/SIANISH BHOLA [9811452022 IANISHBHOLA17
[DHARMPAL @YAOO.COM
uo1 IOMP I COMM [966/2025 08.10.2025 [DCB BANK LTD V/SIANISH BHOLA [9811452022 IANISHBHOLA17
[NAVNEET KUMAR] |@YAOO.COM
ISHARMA
ko1 ICS COMM 1085/2025 09.10.2025 |SH. BISHAN SAROOPRAJEEV KUMAR (8076444374 IADVRAJEEV74@ [25.09.2025
[BHARWAJ PROP. OF IGMAIL.COM
IGLASS BELTS &
[DIAMOND TOOLS V/§
ISH. SUSHIL UDAR|
[PROP OF S.S|
learronnnrone
ko1 ICS COMM 1088/2025 10.10.2025 [BANK OF INDIA V/SVARUN SHARMA (9811161300 JADV.VARUNSHA [22.09.2025
[RAM AVTAR [RMA@GMAIL.CO
(M
ko1 ICS COMM 1091/2025 13.10.2025 [M/S SARDARI LAL &ANIL SETHI 9811109342 IASETHIADVOCAT|06.10.2025
ICOMP.V/S M/S ASIAN| [E@QYAHOO.COM
ICONSTRUCTION
ICOMPANY
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TION NAME NUMBER COURT FEES

Kuo1 MP I COMM (988/2025 13.10.2025 [TATA CAPITAL LTD V/SANISH BHOLA (9811452022 IANISHBHOLA17
[BANWARI LAL GARG |@YAOO.COM

ko1 [EX.COMM l492/2025 13.10.2025 |CEC-CICI JV & ORS V/§|
IORIENTAL INSURANCE|
ICO. LTD

ko1 [EX.COMM l496/2025 14.10.2025 |ASGAR ALI V/S
[BUSHRA FOOTWEAR

ko1 ICONTEMPT  [24/2025 14.10.2025 PJINENDER KUMAR]

IPETITION AIN v/s MANOJ|

[TIWARI

l1o1 [OMPICOMM [1000/2025 [15.10.2025 [HDFC BANK LTD V/SANISH BHOLA  [9811452022  |ANISHBHOLA1,
[MAHIKA MANOCHA |@YAOO.COM

l1o1 [OMPICOMM [1001/2025 [i5.10.2025 [HDFC BANK LTD V/SANISH BHOLA  [9811452022  |ANISHBHOLA1,
[KULBIR SINGH PABBY @YAOO.COM

o1 [OMP I COMM [1002/2025 15.10.2025 [HDFC BANK LTD V/SANISH BHOLA [9811452022 IANISHBHOLA17
ILAKSHAY BHUTANI @YAOO.COM

ko1 [MISC DJ 794/2025 17.10.2025 [DELTA AIR FREIGHTMANAV BHALL [9899988310 IMANAVBHALL13
IPVT LTD V/S LARK| l2@GMAIL.COM
[LABORATORIES

ko1 IOMP I COMM [1023/2025 18.10.2025 [TATA CAPITAL LTD V/SIANISH BHOLA  [|9811452022 IANISHBHOLA17
JAJAY KUMAR MEENA @YAOO.COM

ko1 IOMP I COMM [1024/2025 18.10.2025 [TATA CAPITAL LTD V/S|ANISH BHOLA  [|9811452022 IANISHBHOLA17
IKE ENGINEERS PVT| @YAOO.COM
[LTD

ro1 IOMP I COMM [1025/2025 18.10.2025 [TATA CAPITAL LTD V/SANISH BHOLA (9811452022 IANISHBHOLA17
[KE ENGINEERS PVT]| @YAOO.COM
[ILTD

ro1 IOMP I COMM [1026/2026 18.10.2025 [TATA CAPITAL LTD V/SANISH BHOLA  [9811452022 IANISHBHOLA17
[KE ENGINEERS PVT] |@YAOO.COM
[ILTD

Kuo1 MP I COMM [1047/2025 27.10.2025 [DCB BANK LTD V/SIANISH BHOLA [9811452022 IANISHBHOLA17
WAVED ALI @YAOO.COM

ko1 MP I COMM [1048/2025 27.10.2025 [DCB BANK LTD V/SANISH BHOLA [9811452022 IANISHBHOLA17
[MOHD IRSHAD |@YAOO.COM

ko1 [EX.COMM I519/2025 28.10.2025 [SARTAJ SINGH V/SMOHIT BATRA (9811893100 IADV.BATRA@GM
[RAKSHA IAIL.COM
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025

ILTD 1182

ROOMICIVIL SUIT IOMP (IYo6-10-2025 [HDFC BANK LTD. VSANISH lanishbhola17@yah

ko2 ((COMM.)/933/2 IDEEP KUMAR SINGH ~ [BHOLA(P), 0.com

025
ICOURT ROOMICIVIL SUIT  [CS 06-10-2025 [UNION BANK OF INDIADEEPA GUPTA [ dvocate.deepagup|30.09.2025
ko2 (COMM)/1071/2 Vs Noor Mohammad ta@gmail.com

025
ICOURT ROOM[CIVIL SUIT IOMP (Djo8-10-2025 DCB BANK LTD VSANISH e lanishbhola17@yah [NA
ko2 (COMM.)/965/2 [RAVENDRA SINGH [BHOLA(P), loo.com

025
ICOURT ROOM[CIVIL SUIT ICS 08-10-2025 BANK OF INDIA VsVARUN SHARMA 9811161300 ladvvarunsharma@[22.09.2025
ko2 (COMM)/1077/2 [Balwant Singh lgmail.com

025
ICOURT ROOMICIVIL SUIT __[CS 08-10-2025 [UNION BANK OF INDIAROHIT  KUMAR[9868089772  [Sanjeev.pandey20 [12.09.2025
ko2 (COMM)/1078/2 [Vs KARAN SINGH IGARG llo@gmail.com

025
ICOURT ROOM[CIVIL SUIT IOMP (Dfi3-10-2025 [TATA CAPITAL LTD. V§PARUL BHOLA [ lanishbhola17@yah [NA
ko2 (COMM.)/989/2 [PRAMOD KUMAR joo.com

025
ICOURT ROOM[CIVIL SUIT IOMP (I)13-10-2025 [HDFC BANK LTD. VSANISH e lanishbhola17@yah [NA
ko2 (COMM.)/990/2 IDHARMBIR RAY IBHOLA(P), 0.com

025
ICOURT ROOM[CIVIL SUIT IOMP (Iy15-10-2025 [HDFC BANK LTD VSANISH T lanishbhola17@yah [NA
ko2 (COMM.)/1003/ [MOHD ASLAM KHAN  [BHOLA(P), 0.com

2025
ICOURT ROOM(CIVIL SUIT IOMP (I)y15-10-2025 [HDFC BANK LTD VSANISH e lanishbhola17@yah [NA
ro2 (COMM.)/1004/ IKAUSHAL KUMARBHOLA(P), 0.com

2025 ISAHU
ICOURT ROOM[CIVIL SUIT IOMP (I)15-10-2025 [HDFC BANK LTD VSANISH T lanishbhola17@yah [NA
Kuo2 ((COMM.)/1005/2| [FIRDAUSH KHATOON [BHOLA(P), 0.cOM

025
ICOURT ROOMICIVIL SUIT OMP (I)15-10-2025 [HDFC BANK LTD VSANISH I lanishbhola17@yah [NA
uo2 (COMM.)/1006/ [BALAVEER SINGH [BHOLA(P), 0.com

2025
ICOURT ROOMCIVIL SUIT  [OMP (Df15-10-2025 [HDFC BANK LTD VSANISH lanishbhola17@yah[NA
ko2 ((COMM.)/1007/2| IVASHANK PRASHAR  [BHOLA(P), 0.com

025
ICOURT ROOM[CIVIL SUIT [Execution 16-10-2025 [RAKESH KUMAR VSDEEKSHA GUPTA[9312221851 rkgconsultant@gm{NA
ko2 ((Comm.)/504/20 PUST PROMINE il.com

25 [PRIVATE LIMITED
ICOURT ROOMICIVIL SUIT CS 16-10-2025 |CAI ZHENGHAO  VsMD. BILAL 9599818688  [m25bilal@yahoo.c [26.08.2025
uo2 (COMM)/1108/2 [BHUVI ENTERPRISES jom

025
ICOURT ROOMICIVIL SUIT IOMP (Iy25-10-2025 [TATA CAPITAL LTD. VSANISH e lanishbhola17@yah [NA
ko2 (COMM.)/1034/2] IKE ENGINEERS PVTBHOLA(P), joo.com

OF E-
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ISHOES PVT LTD

ROOMICIVIL SUIT IOMP (Iy27-10-2025 [DCB  BANK LTD. VSANISH lanishbhola17@yah
ko2 ((COMM.)/1050/2| INAEEM ALAM [BHOLA(P), 0.com
025
ICOURT ROOMCIVIL SUIT  [OMP (I)27-10-2025 [DCB BANK LTD VSANISH lanishbhola17@yah [NA
ko2 (COMM.)/1051/2 [HAKIMUDDIN [BHOLA(P), loo.com
025 IALLAHBANDA
ICOURT ROOMICIVIL SUIT [Execution 28-10-2025 [REETA AGGARWAL VSSAMEER DIWAN ["" sameerdiwan123@[NA
ko2 (Comm.)/518/20 JATINDER GUPTA reddifmail.com
25
ICOURT ROOMICIVIL SUIT [Execution 31-10-2025 [VIVA BOOKS P. LTD. VsN VASISHTH e nvasistha@gmail.c[NA
ko2 (Comm.)/523/20 IAMIT KR. fom
25
ICOURT ROOM[CIVIL SUIT Misc. DJ{31-10-2025 [NIKE INNOVATIVE VSSARWAN KUMAR[" unitedmark@unite[]NA
ko2 820/2025 [BILAL KHALID ORS. dandunited.com
ASHUTOSHWEST ICS ICS l04-10-2025 BANK OF INDIA Vs [Nirmal Kumar(P), 9953128141 [Not Mentioned [11-09-2025
[KUMAR, DISTRICT] (COMM)/816/20 IM/S RD GARRAGH
PUDGE (COMMERCIAL 25 IAUTOMOBILES
ICOURT) IPRIVATE LIMITED AND|
IORS
ICS ICS 04-10-2025 [PUNJAB AND  SIND(Geetanjali 18285103528 contact@randglaw [22-09-2025
(COMM)/817/20 IBANK Vs KARANJEET[Tiwari(P), lchambers.com
25 ISINGH SIDHU AND)|
IANR
[CS ICS l04-10-2025 |SH ROSHAN LALSHALU 9311210052 lantripathy517@gm[18-09-2025
(COMM)/818/20 KALRA Vs SHRI PREM[KUMARI(P), lail.com
25 [KAPOOR AND ANR
ICS ICS l04-10-2025 [SHRI GANESH[HARISH 18447732234 [kuldeepkumarvash[23-09-2025
(COMM)/819/20 [TRADING COMPANY[KUMAR(P), lisht@rediffmail.co
25 [THROUGH ITS SOLE fm
IPROPRIETOR Vs
ISHIVA TEX FAB PVT]
ILIMITED AND ORS
ICS ICS 08-10-2025 M/S  PSA POLYMERS[Ritik Malik(P), 19999653611 irIbajurist@gmail.c 17-09-2025
(COMM)/826/20 [PVT LTD Vs M/S| m
25 ICHETNA ELECTRONICS|
IPVT LTD AND ORS
ICS ICS l08-10-2025 [M/S WOODVER[Taksh Suri(P), 8800532569  [taksh.suri@outloo [30-09-2025
((COMM)/825/20 ICOATINGS PVT LTD Vs .com
25 IGAURI SHANKAR|
IARORA SOLH
IPROPRIETOR OF RAJA|
[PAINTS AND|
rADNUADE orADD
ICS Cs 09-10-2025 [STATE BANK OF INDIA (Gopal Chand9810210832  |vijayprakash9682 [22-09-2025
((COMM)/832/20 Vs RUCHI OBERAISharma(P), (@gmail.com
25 [PROP OF HARI|
[TRADERS
ICS ICS l09-10-2025 M/S MEMBRANETarun Sharma(P), (9999199160 ladvtarorasharma2 [29-08-2025
(COMM)/833/20 [DECORES PVT LTD Vs 4@gmail.com
25 IM/S PAHAL SOLAR PVT]
[LTD
ICS ICS 109-10-2025 [STATE BANK OF INDIA [Gopal Chand9810210832 vijayprakash9682 [22-09-2025
(COMM)/831/20 Vs KAVITA PROP OFSharma(P), (@gmail.com
25 'AISHNO IMPEX
ICS ICS 13-10-2025 [SHOENIVERS AND ANR[FANISH KUMAR[9811143749 ffanishjain@gmail. |04-10-2025
(COMM)/839/20 Vs COLUMBUS  PAIN(P), om
25 INTERNATIONAL
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ICS 13-10-2025 [Rati Ram Bansal Vs JANKUR 9811126091 lankursinghaladvocf27-09-2025
((COMM)/838/20 ishambhar Singh{SINGHAL(P), te@gmail.com
25 hekhawat
ICS ICS 14-10-2025 M/S MINT O PACKSVIJAY CHANDRA[9810474034 cjhaandassociates[29-09-2025
((COMM)/840/20 IPRIVATE LIMITED ANDJJHA(P), (@gmail.com
25 IORS Vs CANARA BANK|
IAND ANR
ICS ICS 16-10-2025 M/S BESTECH|Bharat Garg(P), (9711979113 bharatgarg.lkandb [06-10-2025
(COMM)/848/20] [ENTERPRISES Vs lg@gmail.com
25 IRAJESH DUA|
[PROPRIETOR OF M/S
[ZOYA ENTERPRISES
ICS ICS 17-10-2025 |AMASHI INDUSTRIEiamandeep 9873350565  [namansinghoo13 [06-10-2025
(COMM)/850/20 [PVT LTD THROUGH ITSSingh(P), (@gmail.com
25 IAUTHORISED
IDIRECTOR  SANTOKH]
[DHUNNA Vs PARWAT]
[PROPRIETOR OF M/S
ICS ICS 18-10-2025 On Clouds GmbH Vs [Shravan Bansal(P),6201970125 unitedmark@unite16-10-2025
(COMM)/854/20 IMOHD SUHAIL dandunited.com
25
ICS ICS l27-10-2025 [STATE BANK OF INDIA [MANOJ 9654371856 ladvpandeymanoj [14-10-2025
((COMM)/862/20 s PREM SINGH [PANDEY(P), (@gmail.com
25
ICS ICS 31-10-2025 [CANARA BANK Vs [CHITRA 9212888057 chitramalhotrasob [01-09-2025
(COMM)/870/20 IPRIYANKA BUDHIRAJAMALHOTRA(P), ti@gmail.com
o5 IPROP M/S PRIYANKA|
ICREATION
15 [MS. PREETI AGARWAL|WEST ICS(COMM) 867/2025 30.10.2025 [BANK OF INDIA VS. M/SAMRENDRA 9910717081 ladvamrendra22@ [16.10.2025
IGUPTA, DISTRICT] IKAKE GENERAL STORE [NATH SHUKLA lgmail.com
PUDGE (COMMERCIAL
ICOURT)-02
ICS/(COMM)  [872/2025 31.10.2025 [MAYUR AMIFABSRISHABH 7503414900  [rsinghal3062@gm [26.09.2025
[[NDIA LLP VS. SHASHI [SINGHAL il.com
ICS/(COMM)  [873/2025 31.10.2025 [MOHD. ASIF VSPJASPAL SINGH [8368283918  [advocatefaizkhan [08.10.2025
[SHABBIR SAIFI (@gmail.com
16 |[SH. RAGHUBIR SINGH,WEST [Execution 09-10-2025 |Aqualite Industries|
IDISTRICT JUDGE| ((Comm.)/344/20 [Private Limited Vs
COMMERCIAL 25 [Vikram Singh
ICOURT)-03
[Execution 27-10-2025 [LFG Hardware Private|
(Comm.)/365/20 [Limited Vs  Jayanthi
25 |Shashi Kumar
[Execution 29-10-2025 [CAMPUS ACTIVEWEAR)
(Comm.)/371/20 [Vs GOPAL BHATIA
25
OMP (Ij04-10-2025 |Axis Bank Limited VSAMIT KUMAR(P), (8860939556 |AMITKUMAR.294 NIL
(COMM.)/1412/2 [KAYAMUDDIN |(@REDIFMAIL.CO
025 IQURESHI (M
IOMP (Ijo4-10-2025 |Axis Bank Limited VSAMIT KUMAR(P), (8860939556 |AMITKUMAR.294 NIL
(COMM.)/1415/2 ISURENDER SINGH |@REDIFMAIL.CO
025 M




COURT DISTRICT COURT CASETYPE CASE DATE OFPE NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
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IOMP (IY04-10-2025 |Axis Bank Limited VSAMIT KUMAR(P),[8860939556 |AMITKUMAR.294
(COMM.)/1417/2 ISANDEEP KHICHAR |(@REDIFMAIL.CO
025 M
IOMP (IY04-10-2025 |Axis Bank Limited VSAMIT KUMAR(P),[8860939556 |AMITKUMAR.294[NIL
(COMM.)/1418/2 [RAHUL KUMAR GUPTA |(@REDIFMAIL.CO
025 M
IOMP (I)15-10-2025 [TSC FINSERV PRIVATELALIT PANDAY|8130383148 lalitpandayadvasso[NIL
(COMM.)/1584/2] ILIMITED Vs CAR CAR O|(P) ciates@gamil.com
025 IBAR SERVICES|

[PRIVATE LIMITED
IOMP (Dfi5-10-2025 [TSC FINSERV PRIVATHLALIT _ PANDAY[8130383148 alitpandayadvasso[NIL
(COMM.)/1585/2 ILIMITED Vs CAR CAR O|(P) ciates@gamil.com
025 IBAR SERVICES|

IPRIVATE LIMITED
(OMP (T)28-10-2025 [Shriram Finance Ltd VsManoj Kumar(P), [0811133644 IMANOJ.ADV@GA [NIL
(COMM.)/1691/2 MOHAMMAD JUBER [MIL.COM
025
(OMP (T}28-10-2025 [Shriram Finance Ltd VsManoj Kumar(P), 9811133644 IMANOJ.ADV@GA [NIL
(COMM.)/1693/2| [TAUFEEQUE  ALFAAZ [MIL.COM
025 [KHAN
OMP (Dlo4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATON@SEC|NIL
(COMM)/1420/2 NITIN KUMAR PATHAK(P), SLEGAL.COM
025
lOMP (Dlo4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1423/2 MADHURI SINGH PATHAK(P), SLEGAL.COM
025
lOMP (Dlo4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1421/2 ABDUL QADIR PATHAK(P), SLEGAL.COM
025
lOMP (Dlo4-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  |LITIGATON@SEC|NIL
(COMM)/1422/2 DEVENDRA KUMAR  [PATHAK(P), SLEGAL.COM
025
OMP (Djo4-10-2025 [AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATON@SEC|NIL
(COMM)/1419/2 NKG [PATHAK(P), ISLEGAL.COM
025 INFRASTRUCTURE

LIMITED 35
OMP (I)}o4-10-2025 MS THERMALSanjam Chaba(P),
((COMM)/1416/2 [ENGINEERS AND|
025 INSULATORS PVT LTD

Vs GNCTD
OMP (I}06-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), (8860939556 |AMITKUMAR.294 NIL
((COMM)/1434/2 ISANJEEV KUMAR (@REDIFMAIL.CO
025 M
IOMP (I}o6-10-2025 [[DFC FIRST BANKISANJEEV 9717028845 ILITIGATON@SEC|NIL
((COMM)/1433/2 [LIMITED Vs TALIBPATHAK(P), ISLEGAL.COM
025 IKAISH MOHHAMAD
IOMP (Iy06-10-2025 [IDFC ~ FIRST  BANKSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1432/2 ILIMITED Vs KAMAL [PATHAK(P), ISLEGAL.COM
025 [HASAN




COURT DISTRICT COURT CASETYPE CASE DATE OFPE NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT O
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ICS 08-10-2025 [NIKE INNOVATE CV Vs [Shravan Bansal(P),|6201970125 [UNITEDMARK@ [25-09-2025
(COMM)/823/20 IASHOK KUMAR [UNITEDANDUNI
o5 [TED.COM
IOMP (I}0o8-10-2025 [[DFC FIRST BANKISANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1467/2 [LIMITED Vs SAHIL [PATHAK(P), ISLEGAL.COM
025 IKARMAKAR
IOMP (D}o8-10-2025 [IDFC FIRST BANK|SANJEEV 9717028845 ILITTIGATON@SEC|NIL
(COMM)/1466/2 ILIMITED Vs ADITYA [PATHAK(P), ISLEGAL.COM
025 IBANSAL
[Execution 09-10-2025 |ABS INDIA PVT LTD Vs |SIDDHARTH KR
(Comm)/343/20 JABC  INFOSYSYTEMSSINGH(P),
25 IPVT LTD
IOMP (IY09-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1479/2 ASHUTOSH NARAYAN [PATHAK(P), ISLEGAL.COM
025 ISINGH
OMP (Dj09-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATON@SEC|NIL
(COMM)/1478/2 RAMMURTI [PATHAK(P), SLEGAL.COM
025
IOMP (Djo9-10-2025 [Yes Bank Ltd Vs RINKIADV. LALIT|8130383148 alitpandayadvasso[NIL
(COMM)/1477/2 IRAM NIWAS IPANDEY(P), ciates@gamil.com
025
IOMP (Djo9-10-2025 [Yes Bank Ltd Vs |ADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1476/2 IDINESH BIDHURI IPANDEY(P), lciates@gamil.com
025
IOMP (Djo9-10-2025 [Yes Bank Ltd Vs [ADV. LALIT|8130383148 alitpandayadvassoNIL
(COMM)/1475/2 [SURESH VERMA IPANDEY(P), lciates@gamil.com
025
IOMP (Dfro-10-2025 [Yes Bank Ltd Vs ANKITIADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1510/2 IKALSHAN [PANDEY(P), ciates@gamil.com
025
[Execution 10-10-2025 [Kotak Mahindra BankMAYANK
(Comm)/347/20 td Vs TUSHARMAHAJAN(P),
25 [BUILDING MATERIALS|
IAND CEMENT STORE
IOMP (I)10-10-2025 [Yes Bank Ltd Vs AJABADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1508/2 ISINGH [PANDEY(P), [ciates@gamil.com
025
IOMP (I)10-10-2025 [Yes Bank Ltd Vs NEHAADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1509/2 INEHA [PANDEY(P), [ciates@gamil.com
025
[Execution 13-10-2025 [NEERU JINDAL Vs [Sohan Lal(P),
(Comm)/348/20 ISANDEEP BANSAL
25
IOMP (I}13-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), (8860939556 |AMITKUMAR.294 NIL
(COMM)/1518/2 [RATTAN |@REDIFMAIL.CO
025 M
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IOMP (I)13-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[8860939556 |AMITKUMAR.294
(COMM)/1517/2 IASHOK KUMAR| (@REDIFMAIL.CO
025 ICHAUBEY M
ICS 13-10-2025 [SHOENIVERS AND ANRJFANISH KUMAR[9811143749 IFANISHKJAIN@ [04-10-2025
(COMM)/837/20 Vs COLUMBUS PAIN(P), IGAMIL.COM
25 IPREMIER SHOES PVT|

[ILTD
IOMP (Df13-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITTIGATON@SEC|NIL
(COMM)/1516/2 LAXMI DEVI [PATHAK(P), ISLEGAL.COM
025
OMP (Dfi3-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATON@SEC|NIL
(COMM)/1515/2 RUPA RAM I[PATHAK(P), ISLEGAL.COM
025
IOMP (I)13-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1514/2 AJAY KUMAR 45 IPATHAK(P), ISLEGAL.COM
025
OMP (Dfi4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATON@SEC|NIL
(COMM)/1566/2 BHAV SINGH [PATHAK(P), SLEGAL.COM
025
OMP (Dli4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATON@SEC|NIL
(COMM)/1563/2 SHIVAM CHAUHAN IPATHAK(P), ISLEGAL.COM
025
lOMP (Dfia-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1561/2 ASHOK KUMAR IPATHAK(P), ISLEGAL.COM
025 IMISHRA
lOMP (Dlia-10-2025 |AXIS BANK LIMITED VYSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1558/2 MEENAKSHI SINGH [PATHAK(P), ISLEGAL.COM
025 [CHAUHAN 44
lOMP (Dli4-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  |LITIGATON@SEC|NIL
(COMM)/1554/2 RAMESHWAR SO  [PATHAK(P), SLEGAL.COM
025 [CHATURI
OMP (D14-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATON@SEC|NIL
((COMM)/1556/2 AASU KHA [PATHAK(P), SLEGAL.COM
025
IOMP (I)14-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1553/2 SAGEER AHMAD [PATHAK(P), SLEGAL.COM
025
IOMP (I)14-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1552/2 RISHABH MISHRRA [PATHAK(P), ISLEGAL.COM
025
IOMP (Dj14-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1551/2 NARSA RAM IPATHAK(P), ISLEGAL.COM
025
ICS 14-10-2025 [Praveen Kumar Vs SaiSHIVANI [Not Mentioned [Not Mentioned [22-09-2025
(COMM)/843/20 [Ram Industries [TOMAR(P),
25
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ICS 14-10-2025 [MS SHRI 9990904350  [advocateakjha@ga [08-08-2023,08-
(COMM)/841/20 [EARTH MOVERS Vs MKUMAR JHA(P), mil.com |08-2023,10-10-
25 N LARSEN AND| 2025
[TOUBRO
ICONSTRUCTION
IOMP (I)14-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[8860939556 |AMITKUMAR.294[NIL
(COMM)/1550/2 IALOK KUMAR SINGH (@REDIFMAIL.CO
025 M
IOMP (Dj14-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1549/2 JEET S O MURTI [PATHAK(P), ISLEGAL.COM
025
OMP (Dli4-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATON@SEC|NIL
(COMM)/1546/2 SATYA PRAKASH I[PATHAK(P), ISLEGAL.COM
025
IOMP (I)14-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1548/2 PREMLATA SHAHI [PATHAK(P), ISLEGAL.COM
025
OMP (Dfi4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATON@SEC|NIL
(COMM)/1547/2 HADAMAN SO [PATHAK(P), SLEGAL.COM
025 ISUKHARAM
IOMP (Dp5-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[8860939556 |AMITKUMAR.294NIL
(COMM)/1586/2 ISHAKTI SINGH |(@REDIFMAIL.CO
025 M
lOMP (Dfi5-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1587/2 BABU LAL GURJAR IPATHAK(P), ISLEGAL.COM
025
ICS [16-10-2025 [TARZAN ELECTRICALSBhaskar Vali(P), [9910358225 loffice@vali.co.in  [Not Mentioned
((COMM)/849/20 PRIVATE LIMITED Vs
25 IANIL KUMAR
lOMP (Dfi6-10-2025 [IDFC _ FIRST _ BANK|SANJEEV 0717028845  |LITIGATON@SEC|NIL
(COMM)/1593/2 LIMITED Vs CHANDER[PATHAK(P), SLEGAL.COM
025 [DEEP
OMP (Di7-10-2025 |IDFC FIRST BANK LTD [SANJEEV 0717028845  [LITIGATON@SEC|NIL
(COMM)/1600/2 Vs MUSTAFA [PATHAK(P), ISLEGAL.COM
025 IAZIMUDDIN
OMP (I}18-10-2025 [Yes Bank Ltd Vs |ADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1632/2 ISUDESH JAGDISHPANDEY(P), ciates@gamil.com
025 [YADAV
OMP (I}18-10-2025 [Yes Bank Ltd Vs RAMIADV. LALIT8130383148 [lalitpandayadvasso[NIL
(COMM)/1631/2 [BARAN [PANDEY(P), ciates@gamil.com
025
IOMP (D[18-10-2025 [Yes Bank Ltd Vs SUNNYJADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1630/2 [KUMAR GULIYANI [PANDEY(P), lciates@gamil.com
025
IOMP (Iy25-10-2025 [Yes Bank Ltd Vs [ADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1648/2 IVIJEESH PS [PANDEY(P), ciates@gamil.com
025
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IOMP (I)25-10-2025 |AXIS BANK LTD Vs |JADV. LALIT|8130383148 lalitpandayadvasso[NIL

(COMM)/1647/2 [PIYUSH MAHAJAN [PANDEY(P), [ciates@gamil.com

025

IOMP (Df25-10-2025 [IDFC FIRST BANK|ISANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1646/2 [LIMITED Vs DEEPAK [PATHAK(P), ISLEGAL.COM

025 IPRASAD

IOMP (Dj25-10-2025 [IDFC FIRST BANK|SANJEEV 9717028845 ILITTIGATON@SEC|NIL
(COMM)/1645/2 ILIMITED Vs SANJEEV [PATHAK(P), ISLEGAL.COM

025 IKUMAR

[Execution l25-10-2025 [Aqualite IndustrieARCHIT

((Comm)/362/20 [Private Limited Vs [SINGHAL(P),

25 KASTF IQUBAL

IOMP (D27-10-2025 JAXIS BANK LTD Vs [ADV. LALIT|8130383148 alitpandayadvasso[NIL
(COMM)/1666/2 IABHISHEK SHARMA  [PANDEY(P), ciates@gamil.com

025

IOMP (I)27-10-2025 |AXIS BANK LIMITED VSSANJEEV

(COMM)/1665/2 AMIT YADAV IPATHAK(P),

025

ICS [27-10-2025 [Shri Shreyas Kukreja Vs [MUKESH

(COMM)/861/20 [Shri Sarabjit Singh IAGGARWAL(P),

25

lOMP (Dl27-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1664/2 SHABLU IPATHAK(P), ISLEGAL.COM

025

Misc l27-10-2025 [State Bank of India Vs [Krishna Kif

IDJ/1012/2025 Yatender Kumar [Sharma(P),

ICS 27-10-2025 [LAKSHAY KAPOOR Vs |Gulab Chandrag35797977 ladvgyadav@gamil.[08-10-2025
(COMM)/860/20 JAJAY KUMAR JAINER  [Yadav(P), fcom

25

IM-Ex/401/2025 [27-10-2025 [BANK OF BARODA Vs [Nidish Gupta(P),

ISUNIL MADAN
ICS 27-10-2025 |DEEP OlILsakshi(P), 9818712068 ishakshithakur263 [26-09-2025
((COMM)/859/20 ICORPORATION Vs (@gamil.com
25 ICHANDAN
IOMP (I)27-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[8860939556 |AMITKUMAR.294[NIL
(COMM)/1663/2 IAMIT SHARMA |(@REDIFMAIL.CO
025 M
IOMP (I)27-10-2025 |AXIS BANK LTD Vs |ADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1662/2 IASHOK KUMAR [PANDEY(P), lciates@gamil.com
025
IOMP (I)28-10-2025 |AXIS BANK LTD Vs |ADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1694/2 [RAGHVENDRA TIWARI [PANDEY(P), ciates@gamil.com

025
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[Execution 28-10-2025 |JAUTOVIKAS SALES AND[YOMESH
((Comm)/368/20 ISERVICE PVT LTD Vs [SHARMA(P),
25 IAVINASH RAI
[Execution 28-10-2025 [AUTOVIKAS SALES ANDYOMESH
(Comm)/369/20 ISERVICE PVT LTD Vs [SHARMA(P),
lo5 IAVINASH RAI
OMP (I)}28-10-2025 [Shriram Finance Ltd Vs [Manoj Kumar(P),
(COMM)/1692/2 IGOVIND
025
ICS 29-10-2025 [Abdul Haq Vs  M/SSHIVANI 18057399884  [Not Mentioned  [14-10-2025
(COMM)/864/20 [mphi Products PrivateTOMAR(P),
25 [Limited
ICS 130-10-2025 [RAVI NAYYAR Vs fsurinder Kumar [9868066342  [Not Mentioned 7-10-2025
((COMM)/868/20] IGINNI VIRK badhwar(P),
25
IOMP (I)30-10-2025 |AXIS BANK LTD Vs [Sunita Singh(P),
(COMM)/1704/2 TPIN KUMAR
025
IOMP (Iy30-10-2025 |AXIS BANK LTD Vs [Sunita Singh(P),
(COMM)/1703/2 ISHIVAM GIRI
025
IOMP (I)31-10-2025 [HDFC BANK LTD Vs [NAVEEN
(COMM)/1720/2 ISAHJAD AKHATAR  [SHARMA(P),
025
(OMP (D31-10-2025 [Shriram Finance Ltd Vs [Manoj Kumar(P), [9811133644 IMANOJ.ADV@GA [NIL
(COMM)/1719/2 [TAUFEEQUE  ALFAAZ IMIL.COM
025 [KHAN
OMP (D31-10-2025 [Shriram Finance Ltd Vs [Manoj Kumar(P), [9811133644 IMANOJ.ADV@GA [NIL
(COMM)/1718/2 [RANJIT YADAV [MIL.COM
025
7 [SH. SANJEEV|WEST ICS (COMM) ICS l22-11-2023 [M/S TAURUSGAGAN GUPTA 9971287776 ladvgagangupta@g [09.09.2023
IAGGARWAL, DISTRICT]| ((COMM)/864/20 IPACKAGING PVT LTD)| mail.com
PVUDGE (COMMERCIAL 23 Vs M/S CREAMY FOODS|
ICOURT) ILIMITED
[Execution [Execution 04-09-2024 [Arti Kochar Vs SECRETJAGRITIJAIN 7042312792 ILAWFIRM@UNS [NIL
(Comm.) (Comm.)/234/20 IMERMAID BAR  AND) IOLVEDLEGAL.CO
24 [LOUNGE PVT LTD AND| M
IORS
ICS (COMM) ICS 11-03-2025 [State Bank Of India V4ASHOK KUMAR (9811896060 lkumarashokadvoc [07.03.2025
(COMM)/199/20 ISUNDER te@gmail.com
25
ICS (COMM) ICS 19-03-2025 [PR Metals Vs R K SteellAnandB.L.Srivasta (9818964910 srivastavanand(@y[17.03.2025
(COMM)/216/20 [Traders a lahoo.co.in
25
ICS (COMM) ICS 23-05-2025 [GENETIX BIOTECH|Shri Madhav8700568975  [madhavgawri 1f28.04.2025
(COMM)/444/20 IASTIA LIMITED VsiGawri (@gmail.com
25 IACCUTEST BIOLOGICS|
[PRIVATE LIMITED
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[Execution [Execution 24-02-2025 [DEEPAK  BANSAL VSVIPIN DILAWAR [93 12203957 ipindilawari83@g[NIL
(Comm.) (Comm.)/51/202 [M/S ADITYA MOULDS imail.com
5
ICS (COMM) ICS 13-05-2025 [State Bank of India VSKRISHAN KR9958891040 [info@krissjurisnco|05.05.2025
(COMM)/396/20 [Raj Rani ISHARMA .com
25
ICS (COMM) ICS 05-06-2025 [ROBIN SINGH VSIVINAY BHASIN  [9914029491 [VINAYKUMARBH [31.05.2025
(COMM)/504/20 [LAKHVINDER KAUR IASIN@GMAIL.CO
25 M
[OMP (IYOMP (If17-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1277/2 INAVEEN YADAV les@gmail.com
025
IOMP (DoMP (Dp7-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1278/2| I[KAILASH JAGDEO les@gmail.com
025
IOMP (DOMP (Dj18-09-2025 [Yes Bank Ltd Vs AMITILALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1289/2] [BHATI les@gmail.com
025
IOMP (DIOMP (Dj18-09-2025 |Yes Bank Ltd Vs DINESH[LALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1290/2] IKUMAR les@gmail.com
025
OMP (DOMP (Df19-09-2025 [Yes Bank Ltd Vs RAVILALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1327/2 IKASHYAP les@gmail.com
025
IOMP (DIOMP (Df19-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 alitpandevassociat{NIL
(COMM.) (COMM.)/1328/2| IRAGHUVIR SINGH les@gmail.com
025
IOMP (DIOMP (Dj20-09-2025 [HDFC BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1333/2 IRITU GHILORIA les@gmail.com
025
loMP (DjoMP (Dj08-10-2025 [DFC _ FIRST _ BANK|SANDEEP 0717028845  [LITIGATION@SR |NIL
(COMM.) (COMM.)/1462/2] [LIMITED Vs ARUNPATHAK ICSLEGAL.COM
025 [KUMAR RAGHAV
ICS (COMM)  [CS 29-03-2025 [SHYAM SUNDER RATHIAbR &Associates
((COMM)/246/20 Vs M/S SP AGRO|
25 INDUSTIRES
MP (IyYomMP (I}02-09-2025 [SHRIRAM FINANCEMANOJ KUMAR (9811133644 imanojkumaro7@g [NIL
(COMM.) (COMM.)/1110/2 [LIMITED Vs ASLAM imail.com
025
MP (Iyomp (I}02-09-2025 [AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1125/2 IMUMTAJ les@gmail.com
025
IOMP (IYOMP (Iy02-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1126/2 WATINDER SINGH les@gmail.com
025
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(DlOMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat|
(COMM.) (COMM.)/1127/2 ISHAKIR ALI les@gmail.com
025
MP (Iyomp (I}02-09-2025 [AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1128/2 ISAMBHU DAYAL les@gmail.com
025
[OMP (DlOMP (Dj20-09-2025 [Yes Bank Ltd Vs VIKASH[LALIT PANDEY [8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1330/2] [KUMAR les@gmail.com
025
[OMP (IYOMP (Iy09-10-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1471/2 IMEBOOB ALI les@gmail.com
025
IRP/1/2024 [RP/1/2024 25-11-2024 [LUMINOUS POWERBIRENDER 9810616615 prijenderdhull@ya il
[TECHNOLOGIES VsDHULL lhoo.com
IAPEX ENTERPRISES|
JAND ANR
IOMP (DOMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1129/2 [RAMESH KUMAR] les@gmail.com
025 IPANDIT
IOMP (DIOMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1131/2 INDRAJEET KUMAR les@gmail.com
025
OMP (DOMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1132/2 IAJAM KHAN les@gmail.com
025
IOMP (DIOMP (Dj12-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 alitpandevassociat{NIL
(COMM.) (COMM.)/1187/2 ISHAHEEN JAMAL les@gmail.com
025
IOMP (DIOMP (Df15-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1225/2 IMEENU les@gmail.com
025
IOMP (IYOMP (Ij10-10-2025 [IDFC ~ FIRST = BANK|SANDEEP 9717028845 litigation@sreslegalNIL
(COMM.) (COMM.)/1513/2 [LIMITED Vs SATPAIIPATHAK .coM
025 ISINGH NAGAR
IOMP (IYomP (I}15-09-2025 [Shriram Finance Ltd VSMANOJ KUMAR (9811133644 imanojkumaro7@g [NIL
(COMM.) (COMM.)/1222/2] [RAKESH KUMAR imail.com
025
MP (IyYomMP (I}16-09-2025 [Hdfc Bank Limited VsManish Verma 9650810426  [msvermachambers|NIL
(COMM.) (COMM.)/1264/2] [KAPIL GOYAL (@gmail.com
025
MP (IYOoMP (I}16-09-2025 [Hdfc Bank Limited VsManish Verma 9650810426  [msvermachambers|NIL
(COMM.) (COMM.)/1265/2 [DHRUV GUPTA (@gmail.com
025
IOMP (IYOMP (I)16-09-2025 [Hdfc Bank Limited VsManish Verma 9650810426  [msvermachambers|NIL
(COMM.) (COMM.)/1266/2| ISANDEEP SHARMA (@gmail.com
025
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[Ex.COMM 4Ex.COMM 415-05-2025 [SMFG INDIA CREDIT] 18882225777 IROHIT@FIRSTAS
IJAward by ArbJAward by Arb) ICO LD Vs Gurpreet Singh[KHURANA ISOCIATES.IN
IComm. IComm./19/2025
[Ex.COMM {Ex.COMM 423-05-2025 [Hans Rubber And Sport: - - INIL
JAward by ArbJAward by Arb) [Pvt Ltd Vs M/S Indian|
|Comm. IComm./23/2025 [nstitue of Patent and|
frade Education and|
Research Pvt Ltd
[Execution [Execution 11-07-2025 [Neutral NVOCC PrivatelSUNIL VERMA (9821961222 lanildabasdnb@gm [NIL
(Comm.) (Comm.)/218/20 [Limited Vs  Shankar fail.com
25 ifreight Logistics
IM-Ex IM-Ex/350/2025 [11-09-2025 [M/S BEE SAFEJAGRITIJAIN 7042312792 lawfirm@unsolved [NIL
[FARMING PVT LTD| egal.com
[THROUGH ITS AR
IRENDER SINGH Vs
M/S ICU AGRY]|
ISOLUTION THROUGH]
bre ppAp A pavizany
[Execution [Execution 15-10-2025 [Asian Global AgenciesPARVEEN KR 8750429500  [anildabasdnb@gm [NIL
(Comm.) (Comm.)/354/20 [Through its Proprietor Vs lail.com
25 iMs UNIQ TRIMS INC|
[Partnership Firm|
[Through its partners
ICS (COMM) ICS 130-03-2022 [SUPER CASSETTE IT PANDEY (8130383143 alitpandevassociatiNIL
(COMM)/251/20 [INDUSTRIES LTD. Vs les@,gmail.com
22 [M/S LEARNING LINKS|
IPUBLISHING HOUSE P,
[LTD. AND ORS.
ICounter Claim [Counter 27-02-2023 [M/S LEARNING LINKSMANOJ KUMAR [9811133644 imanojkumaro7@g [NIL
IClaim/13/2023 IPUBLISHING HOUS imail.com
[PVT. LTD. Vs SUPE!
ICASETTES INDUSTRIES|
[LTD.
IOMP (IYOMP (I)29-08-2025 [YES BANK LTD VSKARTIK KUMAR (9811669863 [Mohnish.sharma@[NIL
(COMM.) (COMM.)/1080/ ISUNITA PREM CHAND [vesbank.in
2025
IOMP (IYOMP (I)29-08-2025 [YES BANK LTD Vs AJAY[KARTIK KUMAR (9811669863 [Mohnish.sharma@[NIL
(COMM.) (COMM.)/1081/2 IGHILDIYAL yesbank.in
025
IOMP (DIOMP (Dl29-08-2025 [YES BANK LTD VSKARTIK KUMAR (9811669863 IMohnish.sharma@}18.09.2025
(COMM.) (COMM.)/1082/2| ISEEMA MALHOTRA resbank.in
025
loMP (DjoMP (Dj29-08-2025 [YES BANK LTD VSKARTIK KUMAR [9811669863  [Mohnish.sharma@NIL
(COMM.) ((COMM.)/1083/2| IADITYA VERMA resbank.in
025
[OMP (DlOoMP (Df29-08-2025 [YES BANK LTD VSKARTIK KUMAR (9811669863 IMohnish.sharma@|NIL
(COMM.) (COMM.)/1084/ ISHIVAM MISHRA yesbank.in
2025
MP (IYOMP (I)29-08-2025 [YES BANK LTD VSKARTIK KUMAR (9811669863 IMohnish.sharma@[NIL
(COMM.) ((COMM.)/1085/2] [HIMADRI LODHI yesbank.in
025
MP (DoMp (D29-08-2025 [YES BANK LTD VSKARTIK KUMAR (9811669863 IMohnish.sharma@|[NIL
(COMM.) (COMM.)/1087/2] ISUNIL KUMAR yesbank.in
025
IOMP (IYOMP (I)10-09-2025 [Hdfc Bank Limited VsManish Verma 9650810426  [msvermachambers|NIL
(COMM.) (COMM.)/1177/2 ISUMIKSHA SINGH (@gmail.com
025
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(DlOMP (Df10-09-2025 [Hdfc Bank Limited VsManish Verma 90650810426 Imsvermachamber
(COMM.) (COMM.)/1179/2 [SHUBHAM YADAV (@gmail.com
025
MP (DoMp (I)10-09-2025 [Hdfc Bank Limited VsManish Verma 9650810426  [msvermachambers|NIL
(COMM.) (COMM.)/1180/2 [INDERPAL SINGH (@gmail.com
025
[OMP (DlOMP (Dj26-09-2025 [Yes  Bank Ltd  VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1387/2 IGANESH KUMAR les@,gmail.com
025
ICS (COMM) ICS 11-11-2024 [PUNJAB NATIONALLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM)/962/20 BANK Vs RAHUL les@,gmail.com
24 IKAUSHIK
ICS (COMM) ICS l02-05-2025 [State Bank Of India VSLALIT PANDEY [8130383143 alitpandevassociatiNIL
(COMM)/354/20 IBIMLA les@,gmail.com
25
IOMP (DOMP (Df1o-09-2025 [Hdfc Bank Limited VSKARTIK KUMAR (9811669863 [Mohnish.sharma@|NIL
(COMM.) (COMM.)/1178/2 IMANOJ KUMAR BHATI [vesbank.in
025
IOMP (DIOMP (Dpo-09-2025 [Hdfc Bank Limited VSKARTIK KUMAR (9811669863 [Mohnish.sharma@|NIL
(COMM.) (COMM.)/1181/2 JARVIND AGARWAL [vesbank.in
025
IcsccomM)  [cs [31-07-2024 M/S ALLIANCE TECHJKARTIK KUMAR [9811669863  [Mohnish.sharma@|NIL
(COMM)/657/20 ISOLUTIONS PVT LTD Vi lvesbank.in
24 IJABC INFO SYSTEM PVT]|
[PVT LTD
ICS (COMM) ICS l02-05-2025 [STATE BANK OF INIDAMANOJKUMAR [9654371856 ladvpandevmanoi [29.04.2025
(COMM)/353/20 Vs MUNIPAL IPANDEY (@gmail.com
25
Misc DJ [Misc 19-09-2025 [BHATIA ENTERPRISESSETHI &1999949653 lsethi&mahendru.i [NIL
IDJ/909/2025 [THOUGH ITSMAHENDRU Info@gmail.com
[PARTNERS Vs

IMOGUIRE FOODS PVT|
ILTD THROUGH IT§
[DIRECTOR  DHANRAJ|

TR IVANMIA ZInIvanD

Misc DJ Misc 26-09-2025 BHATIA ENTERPRISESSETHI &1999949653 lsethi&mahendru.i [NIL
IDJ/938/2025 THROUGH ITSMAHENDRU Info@gmail.com
[PARTNERS Vs

IMOGUIRE FOODS PVT]
ILTD THROUGH ITS|
[IDIRECTOR  DHANRAJ|

TR IVANATA ZINIVAQD

IOMP (IYOMP (I)23-09-2025 [Shriram Finance Ltd V§MANOJ KUMAR (9811133644 imanojkumaro7@g [NIL
(COMM.) ((COMM.)/1371/2 INARESH SINGH mail.com
025
MP (IYOMP (I)23-09-2025 [Shriram Finance Ltd V§MANOJ KUMAR (9811133644 imanojkumaro7@g [NIL
(COMM.) (COMM.)/1373/2 IMUSTAK mail.com
025
ICS (COMM) ICS 04-03-2025 [STATE BANK OF INDIA[Rajiv B. Samaiyar 9811343911 [RAJIVBSAMAIR@[25.02.2025
(COMM)/175/20 Vs MANISH KUMAR IGMAIL.COM
25
ICS (COMM) ICS 20-04-2023 J D INDUSTRIES INDIAICHOPRA& 18178800668 ICONTRACTTOCC [11.04.2023

(COMM)/345/20 ILIMITED Vs SIDHARTHICHOPRA IA@GMAIL.COM
23 ISHARMA
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(IYOMP (I)15-09-2025 |AXIS BANK LIMITED VSSANDEEP 9717028845 ILITIGATION@SR
(COMM.) (COMM.)/1226/2] [RASHMI TIWARI [PATHAK ICSLEGAL.COM
025
MP (DoMp (Df25-09-2025 JAXIS BANK LIMITED VSSANDEEP 9717028845 ILITIGATION@SR [NIL
(COMM.) (COMM.)/1379/2 [HARISH KUMAR [PATHAK ICSLEGAL.COM
025
18 [SH. AJAY GUPTA WEST ICS ICS 15-10-2025 JAJAY GARG Vs SHRIA.K. Tripathi 9311210052 laktripathi5178@g 09.10.2025
IDISTRICT JUDGE| (COMM)/846/2|(COMM)/846/20 [RAJESH KUMAR TYAGI imail.com
COMMERCIAL COURT)) 025 25
ICS ICS 15-10-2025 [HR FURNISHINGS PVTJAman Dhyani 19717464364 lamandhyaniadv@ [22.09.2025
(COMM)/847/2|(COMM)/847/20 LTD Vs F AND H lgmail.com
025 25 IGLOBAL PRIVATE
ILIMITED
ICS CS 18-10-2025 [KDPJ GLOBAL PVT LTD[Vikas Deep 9868558612  [Lawvikasg9@gmai|30.07.2025
(COMM)/851/2 |[(COMM)/851/20 Vs ATUL GUPTA .com
025 25
ICS ICS 18-10-2025 [SATYAPAL MITTAL VsO.P. Gupta 9868005927  [info@knowlex.in [18.10.2025
(COMM)/852/2(COMM)/852/20 ISANJIV KUMAR NO
025 25 [DECEASSED THROUGH]|
HIS LR
ICS CS 30-10-2025 [M/S EMPIREN.P. Singh 8510005604 psinghandassociali3.10.2025
(COMM)/865/2|(COMM)/865/20 JALCOBREV  PRIVATE]| tes@gmail.com
025 o5 ILTD Vs  GAUTAM|
MALHOTRA
ICS CS 30-10-2025 [M/S GREAT GALLIONN.P. Singh 8510005604 psinghandassociali3.10.2025
(COMM)/866/2|(COMM)/866/20 ENTURE LTD Vg tes@gmail.com
025 o5 IGAUTAM MALHOTRA
ICS CS 08-10-2025 [Prem Nath Chaurasia Vs[Dinesh Kumar 9811786731 dineshkrd1143@g [14.08.2025
(COMM)/824/2|(COMM)/824/20 IShyam Sunder Suri alia imail.com
025 25 [Toni Suri
ICS ICS 109-10-2025 [State Bank of India VsgKrishna Kuman9899000289  [advkrishna1411@g [11.09.2025
(COMM)/827/2|(COMM)/827/20 IDhyanendra Singh |[Sharma Imail.com
025 25
ICS Cs 09-10-2025 [MS DURGA[Girish Gaur 9811109763 girishgauradv@ya [26.09.2025
(COMM)/828/2{(COMM)/828/20| INTERNATIONAL Vs M| 00.com
025 25 [CHARU HARJAI
ICS ICS 09-10-2025 [RAJAT MEHTADeepak Kohli 9811192957 ohli.deepak@hot [23.09.2025
(COMM)/829/2|(COMM)/829/20| IPROPRIETOR OF MS| mail.com
025 25 IGRANITE STUDIQ|
[[INDIA Vs ROKIN|
IGRANITE INDIA PVT)
[LTD
MP (DIOMP (I)13-10-2025 |AXIS BANK LIMITED VsSanjeev Pathak 9717028845 [Litigaton@sreslegal28.06.2025
(COMM.)/1523/((COMM.)/1523/2 [RAMAVTAR SO| .com
2025 025 [KANHATA
ICS CS 14-10-2025 |ANANYA METAL ANDArvind Duggal 9810286284 rvindduggaladv@[26.09.2025
(COMM)/842/2|(COMM)/842/20 JALLOYS Vs SANDEEP] lgmail.com
025 25 IKUMAR YADAV
19 [SH. NARESH KUMAR[WEST [EX/269/2025 |EX/269/2025 l04-10-2025 [M/S SUNDARAM]
IMALHOTRA, DISTRICT] [FINANCE Vs  Mohd|
PUDGE (COMMERCIAL IGuddu
ICOURT)
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ICS ICS 06-10-2025 [Ms Psa Polymers Pvt LtdPARAMJIT 9971829916 IRLBAJURIST@G [23-09-2025
(COMM)/820/2/(COMM)/820/20 Vs SH PARAM JITISINGH [MAIL.COM
025 25 [SINGH

MP (Iyomp (I}o6-10-2025 [[DFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [27-09-2025
((COMM.)/1445/((COMM.)/1445/2| ILIMITED Vs BIJENDER [PATHAK ICSLEGAL.COM
2025 025 ISINGH
IOMP (DoMp (Djo6-10-2025 IDFC FIRST BANK|SANJEEV 9717028845 ILITIGATION@SR [27-09-2025
(COMM.)/1446 |(COMM.)/1446/2] [LIMITED Vs BINAY[PATHAK ICSLEGAL.COM

2025 025 IKUMAR SHARMA
IOMP (DoMP (Do6-10-2025 IDFC  FIRST = BANK[SANJEEV 9717028845 ILITIGATION@SR [27-09-2025
(COMM.)/1447/((COMM.)/1447/2 ILIMITED Vs RIZWAN [PATHAK ICSLEGAL.COM
2025 025 IHASHMEE
IOMP (DoMP (Do6-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 [27-09-2025
(COMM.)/1448 |(COMM.)/1448/2| [RAJU KAKHANDAKI |@GMAIL.COM

2025 025
loMP (DjoMP (Djo6-10-2025 [HINDUJA _ LEYLANDAMIT KUMAR __ [8860939576 _ |AMITKUMAR.29427-09-2025
(COMM.)/1449 [(COMM.)/1449/2] [FINANCE Vs PHOOL |@GMAIL.COM

2025 025 ISINGH
IOMP (DIOMP (Djo6-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 [27-09-2025
(COMM.)/1451/|(COMM.)/1451/2 IABHISHEK TALIYAN |(@GMAIL.COM
2025 025
[OMP (DOMP (Djo6-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [24-09-2025
(COMM.)/1452/|((COMM.)/1452/2 IRAJENDRA NARULA [PATHAK ICSLEGAL.COM
2025 025
IOMP (DIOMP (Djo6-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  |JAMITKUMAR.294[25-09-2025
(COMM.)/1453/((COMM.)/1453/2 ISHOBHA TYAGI |@GMAIL.COM
2025 025
IOMP (DIOMP (Do6-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 [27-09-2025
(COMM.)/1454/((COMM.)/1454/2| IMERAJ KHAN (@GMAIL.COM
2025 025
ICS ICS 08-10-2025 [Parveen Kumar VSSAMEER SIDHAR [9444446565 [25-09-2025
(COMM)/821/2|(COMM)/821/20 vinder
025 25
ICS ICS 08-10-2025 MAHESH GOGIA VSGAURAV KAKAR [9718668998 IGAURAVKAKAR  [25-09-2025
(COMM)/822/2|(COMM)/822/20| [Suncity School |@GMAIL.COM
025 25

MP (DIOMP (D}o8-10-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [27-09-2025
(COMM.)/1465/[(COMM.)/1465/2| ILIMITED Vs PINTU [PATHAK ICSLEGAL.COM
2025 025 IMUNDRIKA
ICS ICS 109-10-2025 TECHNOFLEX IKOMAL 7094202885  [DKS.ASSC2GMAI [25-09-2025
(COMM)/830/2{(COMM)/830/20| IPACKAGING Vs KavydMUNDHRA L.COM
025 25 [Enterprises and anr
IOMP (IYOMP (IY09-10-2025 [Yes Bank Ltd Vs DIVYAM|LALIT PANDEY (8130383143 ILALITPANDEYAD[07-10-2025
(COMM.)/1483 |(COMM.)/1483/2| IGAUTAM IV@GMAIL.COM

2025 025
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MP (IYOMP (IY09-10-2025 [Yes Bank Ltd Vs VIJAY[LALIT PANDEY (8130383143 ILALITPANDEYAD(07-10-2025
(COMM.)/1484 [(COMM.)/1484/2) ISINGH IV@GMAIL.COM
2025 025
MP (DoMp (IY09-10-2025 [Yes Bank Ltd Vs PARASLALIT PANDEY (8130383143 ILALITPANDEYAD[07-10-2025
(COMM.)/1485 [(COMM.)/1485/2] IMALHOTRA IV@GMAIL.COM
2025 025
[Execution [Execution 10-10-2025 [KOTAK MAHINDRA|
(Comm.)/346/2|(Comm.)/346/20 [BANK Vs MANOJ|
025 25 IKUMAR
ICS ICS 10-10-2025 [NARESH GOYALYOMESH 9718167741 1-10-2025
(COMM)/835/2|(COMM)/835/20 [PROPRIETOR LGSHARMA
025 25 ILOGISTICS Vi
TRANSHIP PACKERS|
IAND MOVERS PVT LTD
IOMP (IYOMP (I)10-10-2025 [YES BANK LTD Vs RANAANANJAY SINGH 8-10-2025
(COMM.)/1495/|(COMM.)/1495/2| [TRAVELS PRIVATE
2025 025 ILIMITED
[Misc Misc 14-10-2025 [Ms Professional ImpexPANKAJ KUMAR [09-10-2025
IDJ/979/2025 [DJ/979/2025 [Pvt Ltd Vs MS SHIRD]
[INDUSTRIES LTD
[OMP (DIOMP (Dp6-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [10-10-2025
(COMM.)/1594/|(COMM.)/1594/2| IMATESHWARI IPATHAK ICSLEGAL.COM
2025 025 ICONSTRUCTION CO
[OMP (DOMP (Dp6-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [10-10-2025
(COMM.)/1595/|(COMM.)/1595/2 IPARAMJEET SINGH  [PATHAK ICSLEGAL.COM
2025 025
IOMP (DIOMP (Df16-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 (08-10-2025
(COMM.)/1596/|(COMM.)/1596/2 PURUSHOTAM (@GMAIL.COM
2025 025
(OMP (DIOMP (Df16-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |04-10-2025
(COMM.)/1597/((COMM.)/1597/2 RAJAT SHUKLA IPATHAK ICSLEGAL.COM
2025 025
IOMP (IYOMP (I)16-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [04-10-2025
(COMM.)/1598 [(COMM.)/1598/2] ISAMUNDRA SINGH  [PATHAK ICSLEGAL.COM
2025 025
IOMP (IYOMP (I)16-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [04-10-2025
(COMM.)/1599/[(COMM.)/1599/2| [TARIQ AHMAD [PATHAK ICSLEGAL.COM
2025 025
[Execution [Execution 17-10-2025 [EQUITAS SMALL
(Comm.)/357/2|(Comm.)/357/20 [FINANCE BANK LTD Vs
025 25 ISHYAM PAL
MP (DoMp (Dj17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [08-10-2025
(COMM.)/1603 [(COMM.)/1603/2 IARSHAD IPATHAK ICSLEGAL.COM
2025 025
loMP (DjOMP (Dfi7-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATION@SR |08-10-2025
(COMM.)/1604 |(COMM.)/1604/2] RAJU SINGH [PATHAK ICSLEGAL.COM
2025 025
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MP (IYOMP (I)17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [08-10-2025
(COMM.)/1605 |(COMM.)/1605/2 [TARUN IPATHAK ICSLEGAL.COM
2025 025
MP (DoMp (Df17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [08-10-2025
(COMM.)/1606 |(COMM.)/1606/2] ISANTOSH KUMAR[PATHAK ICSLEGAL.COM
2025 025 IMISHRA
[OMP (IyompP (Iy17-10-2025 [AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |08-10-2025
(COMM.)/1607/|((COMM.)/1607/2| [YOGESH KUMAR [PATHAK ICSLEGAL.COM
2025 025
IOMP (DoMP (Df17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [08-10-2025
(COMM.)/1608 |(COMM.)/1608/ [HEMANT KUMAR [PATHAK ICSLEGAL.COM
2025 2025
loMP (DjoMP (Df17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATION@SR [08-10-2025
(COMM.)/1609 [(COMM.)/1609/2 ISAGAR IPATHAK ICSLEGAL.COM
2025 025
IOMP (DOMP (Dfi7-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 (08-10-2025
(COMM.)/1610/[(COMM.)/1610/2 ICHAUBEY |@GMAIL.COM
2025 025 ICONSTRUCTION
ICOMPANY
IOMP (DIOMP (Dpi7-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 (06-10-2025
(COMM.)/1611/ (COMM.)/1611/2 ISURINDER KUMAR (@GMAIL.COM
2025 025
[OMP (DOMP (Dp7-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |04-10-2025
(COMM.)/1612/((COMM.)/1612/2 BAJRANG SINGH PATHAK ICSLEGAL.COM
2025 025
[OMP (DIOMP (Df17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |04-10-2025
(COMM.)/1613/|(COMM.)/1613/2 IVEER NARAYAN[PATHAK ICSLEGAL.COM
2025 025 [CHAUDHARY
(OMP (DIOMP (Df17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |04-10-2025
(COMM.)/1614/|(COMM.)/1614/2 [UMESH KUMAR YADAV [PATHAK ICSLEGAL.COM
2025 025
IOMP (IYOMP (I)17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [04-10-2025
(COMM.)/1615/|(COMM.)/1615/2 IASHISH KUMAR[PATHAK ICSLEGAL.COM
2025 025 [KESHARWANI
IOMP (IYOMP (I17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [04-10-2025
(COMM.)/1616/|(COMM.)/1616/2 [NISHANT SINGH GAUR [PATHAK ICSLEGAL.COM
2025 025
[Execution [Execution 18-10-2025 |GSI ENTERPRISES|
(Comm.)/359/2|(Comm.)/359/20 [PRIVATE LIMITED Vs
025 25 INARESH KUMAR]
IAHUJA
[Execution [Execution 18-10-2025 [HEMA CONNOISSEUR|
(Comm.)/360/2|(Comm.)/360/20 ICOLLECTIONS PVT LTD|
025 25 s DOMINION EXPO|
[VENTURES PVT LTD
ICS ICS 18-10-2025 [KAVITA GARG Vs SHRISHALU KUMARI (9311210052 IAKTRIPATHI5178 [10-10-2025
(COMM)/853/2|(COMM)/853/20 ISANJAY TYAGI |(@GMAIL.COM
025 25
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MP (IYOMP (I)18-10-2025 [Yes Bank Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD[14-10-2025
(COMM.)/1619/((COMM.)/1619/2 [LAXMAN SINGH IV@GMAIL.COM
2025 025

MP (DoMp (I)18-10-2025 [Yes Bank Ltd Vs AMIT|LALIT PANDEY (8130383143 ILALITPANDEYAD[14-10-2025
(COMM.)/1620 |(COMM.)/1620/2] [KUMAR JANA [V@GMAIL.COM

2025 025
IOMP (DoMp (I)18-10-2025 [Yes Bank Ltd Vs ARJUN|LALIT PANDEY (8130383143 ILALITPANDEYAD|14-10-2025
(COMM.)/1621/|(COMM.)/1621/2 ISINGH [V@GMAIL.COM
2025 025
IOMP (DoMP (I)18-10-2025 [Yes Bank Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD[13-10-2025
(COMM.)/1622/(COMM.)/1622/2| INARENDER SHARMA [V@GMAIL.COM
2025 025
IOMP (IYOMP (I)18-10-2025 [IDFC FIRST BANK LTD|SANJEEV 9717028845 ILITIGATION@SR [11-10-2025
(COMM.)/1625/|(COMM.)/1625/2 [Vs ANIL KUMAR [PATHAK ICSLEGAL.COM
2025 025
IOMP (IYOMP (I)18-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [08-10-2025
(COMM.)/1626 |(COMM.)/1626/2| [DHARMENDRA [PATHAK ICSLEGAL.COM

2025 025 [KASHYAP
[OMP (DIOMP (Dp8-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |08-10-2025
(COMM.)/1627/((COMM.)/1627/2, IGOPA RAM PATHAK ICSLEGAL.COM
2025 025
[OMP (DOMP (D25-10-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [13-10-2025
(COMM.)/1638 |(COMM.)/1638/2] ILIMITED Vs SHUBAN [PATHAK ICSLEGAL.COM

2025 025 BHAT
[OMP (DIOMP (Dj25-10-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD[17-10-2025
(COMM.)/1640 |(COMM.)/1640/2] BALIDEEN S @GMAIL.COM

2025 025
(OMP (DIOMP (D25-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [17-10-2025
(COMM.)/1641/((COMM.)/1641/2 IGOMTI IPATHAK ICSLEGAL.COM
2025 025
[Execution [Execution 27-10-2025 |PRAVEEN KUMAR]
(Comm.)/363/2|(Comm.)/363/20 IGOEL Vs  MANISH]|
025 25 [LALWANT
[Execution [Execution 27-10-2025 (Sidharatha Duggal Vg
(Comm.)/364/2|(Comm.)/364/20 IChander Shekhar
025 25
ICS ICS 27-10-2025 [STATE BANK OF INDIAMANOJ PANDEY [9654371856 IADVPANDEYMA [15-10-2025
(COMM)/855/2((COMM)/855/20 Vs RAM TIRATH INOJ@GMAIL.CO
025 25 M
ICS ICS 27-10-2025 [BANK OHFSHAILESH 9891285888  |ADVSHAILESHK [17-10-2025
(COMM)/856/2|(COMM)/856/20 IMAHARASHTRA VSKUMAR [UMAR@GMAIL.C
025 25 ISMITA SINGH OM
ICS ICS 27-10-2025 [RCK Leasing andANIL SEHRAWAT|9810208488  [GAURIOMLAWO [17-10-2025
(COMM)/857/2|(COMM)/857/20 [Financing Private Ltd V| IFFICE-
025 25 IMohit Kumar Sharma 1@GMAIL.COM




COURT DISTRICT COURT CASETYPE CASE DATE OFPE NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT O
TION NAME NUMBER COURT FEES

MP (IYOMP (Iy27-10-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD[16-10-2025
(COMM.)/1652/[(COMM.)/1652/2| IASHISH KUMAR| IV@GMAIL.COM
2025 025 IMODANWAL
MP (DoMp (D27-10-2025 AXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD[25-10-2025
(COMM.)/1653/[(COMM.)/1653/2| IPUNAM GUPTA IV@GMAIL.COM
2025 025
[OMP (IyompP (Df27-10-2025 |Accelerate ProductxlSUSHIL SHUKLA 9582483990  [SSALEGAL.09@G [17-102025
(COMM.)/1654/[(COMM.)/1654/2] Jentures Pvt Ltd Vs IMAL.COM
2025 025 ISagarika Bala
ICS ICS 28-10-2025 [Lakshmi ~ Float Glass{VIBHOR GARG [9811352998 [VIBHOR@BAVLE [17-10-2025
(COMM)/863/2/(COMM)/863/20 Limited Vs  Vija IGAL.IN
025 25 IDhameeja Prop R V Glas:
[Industries
IOMP (DoMP (D[28-10-2025 [Shriram Finance Ltd VSLALIT PANDEY 18130383143 ILALITPANDEYAD|27-10-2025
(COMM.)/1685 [(COMM.)/1685/2| IMAHESH CHAND IV@GMAIL.COM
2025 025
loMP (DjoMP (D28-10-2025 |AXIS BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEYAD]7-10-2025
(COMM.)/1688 [(COMM.)/1688/2| IMADHAV GUPTA @GMAIL.COM
2025 025
[OMP (DIOMP (Df28-10-2025 |JAXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|27-10-2025
(COMM.)/1689 |(COMM.)/1689/2| IPARVEEN KUMAR @GMAIL.COM
2025 025
[OMP (DOMP (D28-10-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|27-10-2025
(COMM.)/1690 |(COMM.)/1690/2] IRIMPY KUMAR @GMAIL.COM
2025 025
[Ex.COMM {Ex.COMM 430-10-2025 [SMFG INDIA CREDIT]
lJAward by ArbJAward by Arb) ICO LTD Vs RITH
IComm./68/202 [Comm./68/2025 IMARKETING
5 ISOLUTION
[Execution [Execution 31-10-2025 [OM TRANS LOGISTICS|
(Comm.)/374/2|(Comm.)/374/20 ILIMITED Vs AWS|
025 25 [SHIPPING AND|
ILOGISTICS PVT LTD
ICS ICS 31-10-2025 [RAVI NAYYAR VsSURINDER 9868066342 |SKBADHWAR@G [25-10-2025
(COMM)/871/2 [(COMM)/871/20 [HARISH PAHWA [KUMAR IMAIL.COM
025 25 [BADHWAR
IOMP (IYOMP (I)31-10-2025 [Shriram Finance Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD[30-10-2025
(COMM.)/1712/|(COMM.)/1712/2 [Amrender Kr Yadav [V@GMAIL.COM
2025 025
20 [SH. PULASTYANEW DELHI [t ICOUNTER l49/2025 06.10.2025 ANAMYA INDUSTRIESAJAY SONDHI)9717243243 IAJAY@SONDHIL [15.09.2025
[PARAMCHALA, ICLAIM VS. MOVERSABHISHEK IAWCHAMBERS.C
IDISTRICT JUDGE INTERNATIONAL [RANA, HARSH] OM
COMMERCIAL ICULSULTANCY PVT.[SINGHAL
ICOURT)-01 ILTD.AND ANR.
L [CS(COMM) [771/2025 08.10.2025 [BANK OFGAURAV KAJLA (9910079111 IKAJLA.GAURAW [24.09.2025
MAHARASHTRA VS| |(@GMAIL.COM
IKUNDN
L [CS(COMM) [770/2025 08.10.2025 |BANK OFGAURAV KAJLA (9910079111 IKAJLA.GAURAW [24.09.2025
MAHARASHTRA VS| |(@GMAIL.COM
IDEEPALI KOLI AND|
IORS.
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ICS(COMM) 775/2025 10.10.2025 M/S COMPLETEM TAIYAB KHAN (9312222450 IKMTAIYAB@GM [27.09.2025
[DEWATERING |AIL.COM
ISYSTEMS PVT. LTD. VS|
IM/S SRI RAJRAJESH|
'ARI INFRA PROJECTS|
[PVT. LTD.
L [CS(COMM) 788/2025 13.10.2025 [HERO INVESTCORP|PRAMOD KUMAR[9718209970 IAMASTHA@THELE [20.09.2025
[PRIVATE LIMITED VS,|SINGH IGIST.COM
IOWNER/ PROPRIETOR
L ICS(COMM) 786/2025 13.10.2025 [M/S MOVIN EXPRESSUEEVESH MEHTA[9811617186 JEEVESH@MAVE|06.10.2025
PVT. LTD. VS. M/ INLEGAL.NET
IARSH
INTERNATIONALO
It ICS(COMM) 785/2025 13.10.2025 [NS CORPORATION|LOTUS LAW[9560270770, [THELAWYERNT [27.06.2025
[INDIA VS. GSPIASSOCIATES 0315522758  |@GMAIL.COM
[ELECTRONICS PVT|
ILTD.
i [CS(COMM) _ [/84/2025 [13.10.2025 [STATE BANK OF INDIANIRMAL MISHRA[9311131978 _ |[NOT AVAILABLW [06.08.2025
[VS. R A KHALEELUL
i [CS(COMM) __ [783/2025 [13.10.2025 [M/S MOVIN EXPRESSPEEVESH MEHTA[9811617186  PEEVESH@MAVE|06.10.2025
[PRIVATE LIMITED VS. INLEGAL.NET
M/S ANNAPURNA|
ICARGO EXPRESS &
IORS.
il [OMP(COMM) [163/2025 14.10.2025 [FUEL SAVE TECH|KIRTIKAR SUKULj7011726405 [SUKULKIRTIKAR [03.03.2020
IPRIVATE LIMITED VS| |(@GMAIL.COM
VAT AMBEY INDO CHEM|
[PVT. LTD.
L IOMP(COMM) [165/2025 15.10.2025 [DELHI TRANSCOANUBHA 7032442135 ICONTACT @NAUT[]27.09.2025
ILIMITED VS. M/S L. D/DHULIA ILIYAALEGAL.CO
ISULANIA AND CO. M
il ICS(COMM) 796/2025 15.10.2025 [MUJEBUR REHMAN VS.[RAJIV RANJAN (8800234388 |[WRAJIVRANJAN [06.10.2025
ISWAPAN GANGULY |@GMAIL.COM
il ICS(COMM) 795/2025 15.10.2025 [UNICORN DENMARTIGUNJAN KUMAR (9313350568 IGK@CGK.LEGAL, [08.10.2025
ILTD. VS. MOHD. RIYAZ IASSOCIATE@CG
IK.LEGAL
L ICS(COMM) 794/2025 15.10.2025 [M/S  SKYWAYS AIRNEERAJ GUPTA (9811267045 INFO@JUSLAWO [12.09.2025
ISERVICES LIMITED) [FFICES.COM
[VERSUS PAVITHRA|
IRAMADOSS
L ICS(COMM) 793/2025 15.10.2025 [UNION OF INDIA VS/SHYAM KUMAR[9711343590 IADVOCATESHYA [11.09.2025
[YASHIKA BHARARA UHA MJHA@GMAIL.C
|OM
1l ICS(COMM) 792/2025 15.10.2025 [DUSHYANT SINGHALJAPPRV 8527291395 IMAIL@VGCLAWF|11.09.2025
[VS. UNITED INDIASARVARIA, TRM.COM
INSURANCE CO. LTD. [SAHAJ
IAGGARAWAL
L [CS(COMM) 1802/2025 17.10.2025 [PRIMUS SUPERMEENAKSHI 0810288545 IKAPIL@MKMIDH|09.10.2025
ISPECIALITY HOSPITALUMIDHA, KAPIL IA.COM,
S. DR. ALOKIT GULATIMIDHA IMEENAKSHIMID
[HA1@GMAIL.CO
M
It ICS(COMM) 1801/2025 17.10.2025 [M/S NICEPRADEEP 18802520831, |AMOD.DALELA@ [13.08.2025
[INTERNATIONAL LTD./KUMAR PANDEY (9818045168 IGMAIL.COM
S. M/S GAIL GAS LTD.
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ICS(COMM) 800/2025 17.10.2025 [SH. VINOD TAYAL VS[RAHUL SOOD 9818715666 IADVOCATE_RAH [22.09.2025
IARUN BHARDWAJ [UL@GMAIL.COM
L [CS(COMM) 1809/2025 18.10.2025 |[CANARA BANK VS[PRANAY 9873101002 IPRANAY7ADVO@ [12.06.2025
ISHAILENDRA GAUR ISHARMA IGMAIL.COM
It 810/2025 25.10.25 [[B MONOTAROMAMTA RANI9555222902,971MAMTA@INTTLA[09.10.2025
ICS(COMM) [PRIVATE LIMITED VSJHA 7935918 [DVOCARE.COM
(TRADE ISUPRIYA  SEN @
IMARK) ISUPRIYO SEN
It ICS(COMM) 811/2025 27.10.2025 |SUPRABHA MITRA VSARCHIT 9811156111,9599|LEGAL@SIGMAL [23.09.2025
IM/S H V  AIRSINGHAL 043045 EGAL.IN
ICONDITIONING
ISYSTEM PVT. LTD. &
IORS
L ICS(COMM) 812/2025 27.10.2025 [M/S TRUE LINK[RAJAT SARAWAT[981800445 IRAJATTRUELINK|16.10.2025
[FINANCE LIMITED VS| |(@GMAIL.COM
MS. KAJAL AND ANR.
i [CS(COMM) __ [813/2025 [27.10.2025 [STATE BANK OF INDIAVAIBHAV YADAV 9971336611 [VAIBHAV.YADAYV [13.03.2023
S BANK OF BARODA| |@HOTMAIL.COM
JAND ORS.
L ICS(COMM) 814/2025 27.10.2025 [OMT PLUMBINGABHAY SINGH,7389444445 |AS_LAWCHAMB [04.07.2025
[ENGINEERING PVTANKITA [ER@OUTLOOK.C
[LTD. Vs NKGAGARWAL |OM
[INFRASTRUCTURE
[LIMITED
il ICS(COMM) 1820/2025 29.10.2025 [MANASH LIFESTYLﬂNAGESHWAR 10818823289 INFO@DEYANDK|16.10.2025
IPRIVATE LIMITED VSKUMAR, AYUSH] [UMHAR.COM
ISILVI HERBALS ANDDEY
[BEAUTY TREATS AND)|
IANR.
il ICS(COMM) 819/2025 29.10.2025 |STATE BANK OF INDIAVINAY KUMAR [9811134771,798 [KUMARVINAY.65 [21.10.2025
VS SUJEET KUMAR 2275426 |@GMAIL.COM
il ICS(COMM) 823/2025 130.10.2025 |STATE BANK OF INDIAASHOK KUMAR[9810019614 IBAHL.ASSOCIAT [01.10.2025
[VS. MR. JAI PRAKASH[BAHL [ES1995@GMAIL.C|
IAND ANR. |OM
L ICS(COMM) 826/2025 31.10.2025 [SWARNJEET KAURNAVDEEP SINGH 9811311360 INSINGH_1908@Y|06.10.2025
ISACHDEVA VS. M/ IAHOO.CO.IN
INATIONAL
INDUSRANCE CO
il ICS(COMM) 825/2025 131.10.2025 |AKSHAT GUTPA VSJ[AJAY KUMAR9811104015 IAKCHOPRA_ADV(09.10.2025
ISANGEETE YADAV ICHOPRA @YAHOO.IN
1l ICS(COMM) 824/2025 31.10.2025 [SUSHIL KUMAR VSJPIYUSH JAIN 9873929289 IPTYUSHJAQINAD [14.10.2025
ISANJEEV KUMAR & [VOCATES@GMAI
IANR. IL.COM
21 |[SH. BHUPESH KUMAR/NEW DELHI 25 [CS (COMM) 765/2025 l04-10-2025 10910290400 INahata.comPany@[15.09.2025
IDISTRICT JUDGE] lgmail.com
COMMERCIAL COURT))
25 ICS (COMM 766/2025 06-10-2025 [PANKAJ 8750328236  fadvocatevineetagg [15.09.2025
[KUMAR(P), (@gmail.com
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25 ICS (COMM) 768/2025 08-10-2025 lAmitabh 9911116071 imitabhmarwah@o

[Marwah(P), tlook.com

27.09.2025

25 ICS (COMM) 772/2025 109-10-2025 [Vinit Bhargava Vs [ANANT KUMAR[9810134489 lhajelaylawassociat |06.10.2025
[Dornier Group India PviHAJELAY(P), les@ gmail.com
ILtd
25 ICS (COMM) [777/2025 10-10-2025 IRUPESH KUMARNOT [NOT PROVIDED [06.10.2025
IMISHRA(P), [PROVIDED
25 ICS (COMM) 778/2025 10-10-2025 [FARMART SERVICE[DEEPANKUR 9999925860  [Deepankur@sond [30.08.2025
[PVT LTD Vs KAILASH|SONDHI(P), lhipartners.com
ICHAND
25 ICS (COMM) [779/2025 10-10-2025 [FARMART SERVICEDEEPANKUR 9999925860  [Deepankur@sond [30.08.2025
PVT LTD Vs SATPALSSONDHI(P), lhipartners.com
JAND COMPANY
25 ICS (COMM) [776/2025 10-10-2025 [DEEPANKUR 9999925860  [Deepankur@sond [30.08.2025
ISONDHI(P), ipartners.com
25 ICS (COMM) 782/2025 13-10-2025 |STATE BANKOF INDIA [SAURABH 9311131978 [NOT PROVIDED (06.10.2025

s SHARVAN KUMAR  [GAUTAM(P),

25 ICS (COMM) 781/2025 13-10-2025 IAbhishek Chandra (9871161549 imail @lawofficeofa [10.10.2025
Mishra(P), bhishekchandrami
lshra.com
25 ICS (COMM) 789/2025 15-10-2025 ISUHAIL 9711190303 isuhailkhanadv@g |08.10.2025
IKHAN(P), imail.com
25 ICS (COMM) [790/2025 15-10-2025 IDhruv Chawla(P), (9971897143 vchawla@kreco.co./09.10.2025
fin
25 ICS (COMM) 791/2025 15-10-2025 lJAman Gaur(P), 9999168027  [office@ask- [10.10.2025

ladvocates.com

25 ICS (COMM) 799/2025 16-10-2025 IAnkur Sangal(P), (90873489278 lankur.sangal@kha [14.10.2025
fitanco.com

25 ICS (COMM) 798/2025 16-10-2025 |Ankur Sangal(P), [0873489278 fankur.sangal@kha [15.10.2025
fitanco.com

25 ICS (COMM) 803/2025 17-10-2025 IJASHISH 9891223874 lashishbatra85@g [14.10.2025

[BATRA(P), imail.com
25 [CS (COMM) 1806/2025 17-10-2025 [NCC  Ltd Vs IGAURAV 9811122114 lai@jsechambers.c[13.10.2025
IConsolidated CarpetiSINDHWANI(P), fom

[Industries Ltd
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25 ICS (COMM) 805/2025 17-10-2025 [State Bank Of India Vs [ASHISH 0891223874 lashishbatra85@g [14.10.2025
[BANWARI LAL [BATRA(P), imail.com
25 ICS (COMM) 804/2025 17-10-2025 [State Bank Of India Vs |JASHISH 9891223874 lashishbatra85@g [14.10.2025
ISapna Prop of M/S JashiBATRA(P), imail.com
Pack India
25 ICS (COMM) 808/2025 18-10-2025 [M/S ET TU AGAURAV 9810940055  [not provided [23.09.2025
[PARTNERSHIP [KOCHHAR(P),
ICONCERN Vs
ASIAN HOTELS NORTH]
[LIMITED
25 [CS (COMM)  [815/2025 27-10-2025 [FAITH =~ MERCANTILEAyushi Chugh(P), (9953767798  |ayushic4l@gmail.c[13.10.2025
[PVT LTD Vs SPERRY| jom
IPLAST LTD
25 ICS (COMM) 1816/2025 27-10-2025 [SUPRABHA MITRAARCHIT 9599043045  [legal@sigmalegal.ifi5.10.2025
THROUGH SPAISINGHAL(P), n
I[HOLDER HEMANT]
JARORA Vs ANIL
[KUMAR RAT
25 ICS (COMM) 1818/2025 28-10-2025 [TRIVENI HOUSEHOLDAnkur Sangal(P), (9873489278 nkur.sangal@kha [09.10.2025
[TEMS fitanco.com
IMANUFACTURERS
IPRIVATE LIMITED Vs
ISHEJAL INDUSTRIES|
ILLP AND ANR
22 [MS. DEEPALI SHARMA, 27 [SUTT FOR[CS l04-10-2025 [SUNSHINE [DHEERAJ 9868087100  [sondhiandpartner [19-09-2025
IDISTRICT JUDGE| IRECOVERY (COMM)/764/20 [ENTERPRISES Vs THEKUMAR(P), (@gmail.com
COMMERCIAL 25 [DEPUTY DIRECTO!
ICOURT)-03 MM II
27 [SUTT FOR[CS l06-10-2025 [SHAH TCArihant Jain(P), [8360795167 Idheeraji752@gmail12-09-2025
IRECOVERY (COMM)/767/20 IDISTRIBUTION LLP Vs .com
25 INITYAM PHARMA AND)|
IORS
27 ICOUNTER ICounter 14-10-2025 [NANDOS KARNATAKAPIYUSH INOT larihant1ig92@hot [23-05-2025
ICLAIM Claim/52/2025 IRESTAURANTS PVTTIWARI(P), IAVAILABLE imail.com
ILTD Vs Anu Malhotra
127 [COUNTER ICounter 14-10-2025 [NANDOS KARNATAKAPIYUSH INOT [NOT AVAILABLE [24-05-2025
ICLAIM Claim/51/2025 IRESTAURANTS PVTTIWARI(P), IAVAILABLE
ILTD Vs Igbal Chand|
Malhotra
27 ISUIT FORICS 15-10-2025 [PRIME COMFORTBHUVANESH 9810149006 INOT AVAILABLE [02-09-2025
IRECOVERY (COMM)/797/20 [PRODUCTS PVT LTD VSSEHGAL(P),
25 DUBEY MARKET
27 ISUIT FORICS 28-10-2025 |ASIA SHIPPINGJAbhishek 9811074290 ladvicelaw2@gmail [14-10-2025
IRECOVERY (COMM)/817/20 [INTERNATIONAL [Kumar(P), L.com
25 [TRANSPORT PVT LTD
Vs VVM EXIM PVT LTD
127 ISUIT FORICS 130-10-2025 [SAVILLS PROPERTY|[Karan Prakash(P), (8826502108 karanprakash@outfto-10-2025
IRECOVERY (COMM)/821/20 ISERVICES (INDIA) PVT] llook.com
25 ILTD Vs M/s EMGEH
[PROPERTIES SERVICES|
JAND ORS
127 ISUIT FOR(CS 130-10-2025 [RAJIV  JAIN Vs |ADV ROHITINOT [NOT AVAILABLE [02-09-2025
[RECOVERY (COMM)/822/20 [PUNJAB NATIONALMAHIYA(P), IAVAILABLE
25 IBANK
27 JOBJECTION  [OMP 130-10-2025 [Karun Kumar Surana Vs [Kailash ~Chandral9871979398 [kailashjoshi8 @gm [28-10-2025
[U/S 34 OF(COMM)/171/20 [Vankon Modular PrivatejJoshi(P), lail.com
IARBITRATION |25 [Limited
&
ICONCILIATIO
INACT
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23 [MS. SAVITA RAO | 12, New ICIVIL CASES  |CS 08-10-2025 frahmat ali Vs  sunillKapil Kaushik(P), |9711746595 INot provided 10.03.2022
IDISTRICT [Block-1 ((COMM)/458/20 lghadoke
PUDGE(COMMERCIAL 25
ICOURT)
12, New CourtCIVIL CASES |[CS l06-10-2025 |[SPIROTECH HEAT]Aditya Trehan(P), (8588074107 trehan.vinit@gmail01.09.2025
Block-I (COMM)/454/20 [EXCHANGES PRIVATE] .com
25 LTD Vs RAJ KISHOR|
[TRIPATHI
12, New CourtiCIVIL CASES [CS 13-10-2025 [SMALL FARMERS AGRIJATIN JULKA(P), (0899818888  [jatinjulkao7@outl |06.10.2025
[Block-1 (COMM)/467/20 [BUINSESS fook.com
25 ICONSORTIUM Vs MS|
IANANDA AGRO FOODS
12, New CourtCIVIL CASES [CS 14-10-2025 MANASH  LIFESTYLENAGESHWAR 9818823289  finfo@deyandkumhf10.10.2025
[Block-I (COMM)/469/20 IPRIVATE LIMITED Vs [KUMHAR(P), lar.com
25 IBALAJI TRADERS
12, New CourtiCIVIL CASES [CS 16-10-2025 |Aman Travels Ltd Vs [Vikrant Hudda(P),|9990969164 hoodamukeshadv [6.10.2025
[Block-1 (COMM)/472/20 [Ricky Nakhat (@gmail.com
25
12, New CourtiCIVIL CASES [CS 17-10-2025 [Esme Consumer Pvt Ltd [Sanjay 9810748529 ladmin@raguellaw. [10.10.2025
[Block-I (COMM)/476/20 s Neelam  GuptalAggarwal(P), fcom
25 [Trading as Sun Overseas

fanr

12, New CourtiCIVIL CASES [CS l17-10-2025 [(City Cab Company[Utsav Saxena(P), 9891060955  |advocateshashank [13.10.2025
[Block-I (COMM)/475/20 Through its Sole] bajpai@gmail.com

25 [Proprietor Mr Arun Julk:
Vs New Yadav Tour and
[Travels Pvt Ltd Through|

lits Authorized|
o o O Llaw
2, New CourtiCIVIL CASES [CS 17-10-2025 [MAX Healthcare InstituteSWAPNIL 9873598716 lgarima@ralgeal.co[14.10.2025
IBlock-1 (COMM)/474/20 Ltd Vs Maxx LyfelGAUR(P), lin
25 [Hospital and Traum
ICentre
2, New CourtiCIVIL CASES [CS 18-10-2025 [Canara Bank Vs AlokIRITU MISHRA(P),|9873706792 [ritumishraadvocat [20.08.2025
Block-I (COMM)/486/20 IKumar Choudhary le@gmail.com
25
12, New CourtiCIVIL CASES [CS 30-10-2025 [Bank of Maharashtra Vs [KADAMBINI 9871226784 [kkmudgil2g @gmail25.01.2025
IBlock-1 (COMM)/491/20 [Usha Dhingra IKUMAR .com
o5 IMUDGIL(P),
12, New CourtCIVIL CASES |CS 30-10-2025 [Perpetual Vision LLP Vs [ANSHUMAN(P), (9911373783 info@markshield.i [27.10.2025
[Block-I ((COMM)/490/20 IVaibhav S Pingale n
25
12, New CourtiCIVIL CASES |[CS 130-10-2025 [MANASH LIFESTYLENAGESHWAR 10818823289 info@deyandkumh(22.10.2025
[Block-I (COMM)/492/20 [PRIVATE LIMITED Vs [KUMHAR(P), r.com
25 IARTILLA
[INTERNATIONAL
24 [MS. ANURADHASOUTH 16, New CourtiCommercial ICS 30-10-2025 [PARAMOUNT RICE PVT{Shravan Bansal(P),[1126843455 unitedmark@unitef17.10.2025
[SHUKLA BHARDWAJ, [Block-1 ((COMM)/494/20 [ILTD Vs NEETU| dandunited.com
IDISTRICT 25 [KATARIA TRADING AS|
PUDGE(COMMERCIAL [PAWANPUTRA
ICOURT) [TRADING COMPANY
6, New CourtiCommercial Cs 10-10-2025 [VAIBHAV GUPTA Vs |ANIL KUMAR/9810134793 Ilipcare@gmail.coj07.10.2025
[Block-I (COMM)/466/20 [RADHEY SHYAM[SAHU(P), fm
25 IGUPTA
16, New CourtiCommercial ICS l09-10-2025 [Ms Tirth AgroSUDARSHAN 9810132015 udarshant 1@/07.10.2025
[Block-1 (COMM)/461/20 [Technology PrivateBANSAL(P), nitedworld.co.in
25 Limited Vs  Subodh|

Yindal Trading as Jindall
lAuto Exports and Anr
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25 [SH. SANDEEP YADAV 17, New CourtCommercial ICS 09-10-2025 [CANARA BANK Vs [Sanjeev Chopra(P)|9711142200 lchopra6791@gmai [24-09-2025
Block-T ((COMM)/464/20 IRAMESH DUBEY PROP| .com
25 [KOUSHAL GLASS|
[HOUSE
7, New CourtCommercial ICS 09-10-2025 [Ms Esme Consumer PvtfSanjay 9873262006  [admin@raguellaw. (06-10-2025
[Block-1 (COMM)/463/20 Ltd Vs ShiprashreelAggarwal(P) om
25 Trading as Cosm
[Heaven
7, New CourtCommercial ICS 09-10-2025 INTERNATIONAL [VIDIT GUPTA(P) [9910995511 lag45defcol@gmail jo4-09-2025
[Block-I (COMM)/465/20 JAESTHETICS PVT LTD l.com
25 Vs Kritika Kapoor alias|
[Kritika Kapoor Makkar
17, New CourtCommercial ICS 16-10-2025 [UNION BANK OF INDIA |[Arun Kumar9312400295  [connect@snslegal.ifi1-10-2025
[Block-I (COMM)/473/20 Vs VAIBHAV NARAYAN|Shukla(P) n
25 ISINGH
17, New CourtCommercial ICS 17-10-2025 [BANK OF BARODA Vs [Eram Khan(P) 9717099220 leramadv2000@g [27-09-2025
[Block-1 (COMM)/481/20 ISANTOSH GARMENS imail.com
25
17, New CourtiCommercial ICS 17-10-2025 [MAYOR SPORTS PVI[PRAMOD KUMAR/9868920473, [pkagg.adv@gmail. 06-10-2025
[Block-I (COMM)/482/20 [ILTD Vs SHAKILJAGARWAL(P) 9810554989 fcom
o5 IAHMED
17, New CourtiCommercial ICS 17-10-2025 |Small Famers AgriJATIN JULKA(P) [90899818888 fjatinjulkao7@outl [23-09-2025
[Block-I (COMM)/483/20 Business Consortium Vs ook.com
25 [M/s Naresh Mushroom
IGrower
17, New CourtiCommercial ICS l17-10-2025 [M/S JAINSONSPUNEET 9899141610 laorpuneet@gmail. [10-10-2025
[Block-1 (COMM)/484/20 IDEPARTMENTAL IDHAWAN(P) lcom
o5 ISTORES Vs  M/S|
[UNITED COFFEE
[HOUSE AND ORS
17, New CourtiCommercial ICS 17-10-2025 (aroi Interiors Vs MetroDveep Ahuja(P) 9212425255 team@legal7.in  J14-10-2025
Block-I (COMM)/485/20 Buildtech  Construction|
25 [LLP
26 [Sh. Ajay Kumar JainSOUTH INIL
IDistrict Judge|
Commercial Court)|
Digital)-o4
27 [SH. LOKESH KUMARSOUTH 29, New CourtiCommercial ICS 30-10-2025 [BANK OFKADAMBINI 7838821105,  |[kkmudgil2g@gmaif25.01.2025
HARMA, DISTRICT] [Block-1T (COMM)/493/20 IMAHARASHTRA Vs [KUMAR 9871226784 .com
PUDGE(COMMERCIAL 25 IMAHESH BHARDWAJ [MUDGIL(P),
ICOURT)
29, New CourtiCommercial Cs 30-10-2025 [BANK OHFKADAMBINI 7838821105,  [kkmudgil2g@gmail25.01.2025
[Block-IT ((COMM)/495/20 IMAHARASHTRA Vs [KUMAR 0871226784  [l.com
o5 I[HARJINDER KAUR IMUDGIL(P),
28 [SH. LAL SINGH,SOUTH- 18 BLOCK 1 ICS(COMM) 802/2025 l04-10-2025 |RAILTEL JASHOK SINGH (9313649228 lsok69@yahoo.com[23-09-2025
IDISTRICT JUDGE [EAST ICORPORATION OF
[INDIA LIMITED Vs CSC|
[E-GOVERNANCE
ISERVICES INDIA|
[LIMITED
ICS(COMM) 1807/2025 l08-10-2025 [ROYAL MANPOWERHASEENUDDIN &{9313069060  [prakashib1143@g |04-10-2025
ISERVICES VsPRAKASH imail.com
[FARIDABAD IKUMAR
IAUTOCOMP  SYSTEMS|
[PRIVATE LTD.
ICS(COMM) 1809/2025 08-10-2025 CANARA  BANK  VSFAHAD KHAN 9219701292 ffahadadvocatekha [24-09-2025
[SRAR AHMED AND| n@gmail.com
IANR.
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vksbht6 @gmail.co [22-09-2025

ILTD.

ICS(COMM) 824/2025 09-10-2025 BANK OF BARODA VSERAM KHAN 9717099220 leramadv2000@g |04-09-2025
IAMIT KUMAR imail.com
ICS(COMM) 1838/2025 14-10-2025 [STATE BANK OF INDIADHARMENDRA (8800784740  [shubhi1673@gmaill12-09-2025
[Vs SUNIL BAL GUVER [SINGH l.com
[CS(COMM) 849/2025 16-10-2025 [UNION BANK OF INDIASAMRENDRA 9999114922 lsamrendrakradv@ [27-08-2025
|Vs ASHISH BEHL [KUMAR ahoo.com
ICS(COMM) 1853/2025 17-10-2025 M/s R.G SCIENTIFICAMAN MALIK 18882099072 dvocateakashmalifi6-09-2025
[ENTERPRISES PVT| k@gmail.com
ILTD. Vs ROHIT GOYAL
ICS(COMM) 1861/2025 25-10-2025 [M/S AGNI HUNTEX PVT[RAJENDRA 9312046733 yadavrazen@gmailf15-10-2025
ILTD Vs NAGESWARAYADAV l.com
[RAO KANAPARTHI
H. LALIT KUMAR ISOUTH- 14 ICOMMERCIAL [CS/COMM/804/ |06.10.2025 M/S IMPERIA DECORNIKHIL KUMAR [9599083327 [IMPERIADECORL{03.09.2025
D. DJ COMM-o02, [EAST ISUIT 2025 [[INDUSTRIES VS. ANKIT]| I[EGAL@GMAIL.C
OUTH EAST]| [BHUPENDRABHAI |OM
ISTRICT, [PATEL
AKET COURT, DELHI
ICS/COMM/808/ |08.10.2025 [VIJAY KUMARMUDIT SOOD 9810247240 IADV.MUDITSOO (08.04.2025
2025 [THAREJA VS. RAKESH] ID@GMAIL.COM
ISINGH
ICS/COMM/813/ |08.10.2025 [M/S SSB INDIA VS. M/SAJAY KUMAR9717314547 IAJAY3FAB@GMA [11.09.2025
2025 ILAZY CHUNKS ISINGH IL.COM
ICS/COMM/819/ |09.10.2025 [M/S AB. PAUHARSHIT 19910009277 IKCGLEGAL@GM [26.09.2025
2025 [ELECTRICALS PVT/CHAWLA JAIL.COM
[LTD. VS. MAHESH BAL
ICS/COMMS827/2 [10.10.2025 [M/S QUALITY AUSTRIAROHIT KUMAR9810614546 IATTORNEYLBRAI[229.09.2025
025 ICENTRAL ASIA VS. M/SPODDAR |@GMAIL.COM
IAUTOLINE
[INDUSTRIES LTD.
ICS/COMM/841/ [14.10.2025 [ROSTFREI STEEL PVT.,M.R. SINGHl9312236226 IMRSINGHSISODI [11.08.2025
2025 [LTD. VS. M/S BGRSSISODIA IA@GMAIL.COM
[ENERGY SYSTEM LTD.
ICS/COMM/830/ [13.10.2025 [HAZOORILAL ANDVIREN BANSAL (943343333 TRENBANSAL1@[27.09.2025
2025 ISONS JEWELLERS PVT| IGMAIL.COM
ILTD.
ICS/COMM/852/ [17.10.2025 [M/S TRADITIONROHAN 19958813761 IADVROHANQ6@ [27.09.2025
2025 [EXPORTS VS. KEWALBHAMBRI IGMAIL.COM
IJARORA
ICS/COMM/870/ [29.10.2025 M/S HSPS TEXTILEVINAYAK 0899628833  [SRIVASTAVA.VIN [19.04.2025
2025 [PVT. LTD. VS. M/SSRIVASTAVA IAYAK@GMAIL.C
IAMRIT IMPEX PVT| M
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ICS/COMM/834/ |14.10.2025 [PATANJALI FOODSSUDARSHAN 9810132105 ILEGAL@UNITED [18.09.2025
2025 [LTD. VS KUMAR BANSAL [WORLD.CO.IN
[DHARMENDRA
ISEWANT
ICS/COMM/859/ [18.10.2025 [MANMACHINE CAR[SHWETA TIWARI 8368180177 ISHWETA.TIWARI [16.05.2025
2025 ICARE PVT. LTD. VS. §| (@MANMACHINE
IAND G BAJAJ PVT. LTD. ICARCARE.COMM
ICS/COMM//866 [28.10.2025 [MARTIN DAVIS VS. M/SANITTA 9891779857 [OFFICE@ANITTA [01.07.2025
/2025 [UNITED METALIK PVT| IADANA.COM
ILTD.
30 [SH. VRINDA KUMARI [SOUTH- %) [Commercial ICS 08-10-2025 [UNION OF INDIA VsAkhil Gupta 9811085046  [gupta26a@yahoo.¢[23.09.2025
[EAST Suit (COMM)/811/20 ISMT RUCHIE ARORA jo.in
25
ICS 09-10-2025 M/S.  TIRTH ARGOSUDARSHAN 9810132015 egal @unitedworld[20.09.2025
(COMM)/822/20 [TECHNOLOGY PVT[KUMAR BANSAL L.co.in
25 [LTD. Vs XXXXXXXXXXXX
ICS 09-10-2025 OSHO OM TEXTURESmayank shekhan999o849579 dvocate.mskushw{06.10.2025
(COMM)/823/20 s MAAkushwaha ha@gmail.com
25 [BHUBANESHWARI
[EXIM AND ORS
ICS 25-10-2025 [M/S P U HARDWARE Vsfashwani tyagi 18800717111 IADVASHWANTYA[16.10.2025
(COMM)/862/20 IM/s PICANO INTERIO| IGI@GMAIL.COM
25 [LLP AND ORS
ICS 20-10-2025 [CRYOVLVA  BLOTECHATISHAY SETHI [9468001007  [Atishay171@gmail.[06.05.2025
(COMM)/869/20 IPVT. LTD Vs Heena| fcom
25 |Shaikh
ICS 30-10-2025 [M/S. ABRARI GADJET|Sumit kumar9899501822  [SEMPER.FIDELIS[27.10.2025
(COMM)/872/20 [TRADING PVT. LTD. Vschauhan lJUS@GMAIL.CO
25 [Harshit Gupta M
ICS 14.10.2025 |VIJAY RAUT V/SI—RAJENDRA 9312046733 adavrazen@gmail(09.10.2025
(COMM)/837/20 INAGESWARA RAO[YADAV L.com
25 [KANAPARTHI
31 [MS. ANU GROVERSOUTH- 21 ICommercial ICS 08-10-2025 [DEEPAK JAIN Vs [Mani Bhadra [9811042284 imanibhadrajain@ {45926
[BALIGA [EAST Suit (COMM)/812/20 [Kadimi ToolJain(P), lgmail.com
25 Manufacturing Pvt Ltd
[Execution [EXECUTION 09-10-2025 MADHU GUPTA Vs [CHERRY 9212696986  fimran.hrln@gmail 45936
[Petition (COMM)/349/20 NAMMU AND KASHMIRIGUPTA(P), L.com
25 [BANK LIMITED
ICommercial  |CS 09-10-2025 MOHAMMAD  AMJADNot provided [Not provided  [Not provided 5929
Suit (COMM)/825/20 [THAKUR Vs
25 IMICROSOFT MR BILLY
IGATES AND ORS
[Commercial  [CS 13-10-2025 [Bentley Systems Inc andRahul Beruar(P), [9910044787  [rahul.beruar@ber 45938
ISuit (COMM)/831/20 |Anr Vs Subhash| ar.com
25 Chander Mittal
ICommercial ICS 14-10-2025 [RCPL LOGISTICSGaurav Puri(P), 19833947824 |advgauravpuri@g 45936
ISuit (COMM)/839/20 [PRIVATE LIMITED Vs imail.com
lo5 RKRM
INTERNATIONAL
[PRODUCTS PRIVATE|
[LIMITED
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Misc. Misc 16-10-2025 |[GANESH CHANDRAANKIT  KUMAR[7870060007  [adv.vatsankit@gm 45944
|Application IDJ/1124/2025 MATHUR Vs M/SVATS(P), il.com
[BIHANT
IMANUFACTURING
ICOMPANY PVT LTD
[Commercial ICS 16-10-2025 [M/S  Imperia  DecorfNIKHIL 9599083327  [imperiadecorlegal 45941
ISuit ((COMM)/848/20 [[ndustries Vs ShivKUMAR(P), (@gmail.com
25 [Kumar (Proprietor of|
|Shree Shyam Steel and|
|Accessories)
ICommercial ICS 16-10-2025 [ADOBE |Aarshia Behl(P), (90910044787 info@beruar.com [45941
ISuit (COMM)/849/20 INCORPORATED AND)
25 IANR Vs NITIN VIJAY|
JAND ORS
[Execution [EXCOMM +18-10-2025 |JAADHAR HOUSINGSATVIK 9911225335 lsatvikbajaj@super 45940
[Petition JAward by Arb [FINANCE LIMITED Vs [BAJAJ(P), novalegal.com
IComm/86/2025 I[MR ASHOK KUMAR]|
VHA AND ANR
ICommercial ICS 27-10-2025 [SH MANMOHAN SINGHEam Mohan[9999678001 .r.m.legallawfirm 45947
Suit (COMM)/865/20 [BHAGNIHAL Vs SHSingh(P), (@gmail.com
25 [RAJENDRA SINGH
ICommercial ICS l27-10-2025 [M/S ARAVALAISHUBHANKAR(P 9871177024 info.sslegalpartner 45947
Suit (COMM)/864/20 [PRINTERS AND|, ls@gmail.com
25 [PUBLISHERS PVT LTD
Vs M/S RAGHAV|
[ENTERPRISES
[Commercial ICS 130-10-2025 M/S ACﬁl_{ajatVats(P), 9911036464 [rajatvatso2work@ 45958
Suit (COMM)/873/20 INTERNATIONAL INC lgmail.com
o5 Vs M/s RG AND SONS|
JAND Ors
[Execution [ExCOMM 431-10-2025 [KOTAK MAHINDRAKushal Kumar(P), [7009793548  [rishabh.eruditeleg 45927
[Petition JAward by  Arl IPRIME LTD Vs MOHD) lal@gmail.com
IComm/89/2025 [[SLAM AND ANR
32 [MS. NEELAM SINGH ISOUTH- 22 ICommercial ICS 06-10-2025 [UNION BANK OF INDIAManoj Kumar 9811085046 lgupta26a@yahoo.cj25-09-2025
ILD. DJ COMM-o05, [EAST Suit (COMM)/803/20 Vs SHRI GAURAY| .in
ISOUTH EAST]| 25 ICHAUDHARY
IDISTRICT,
[SAKET COURT, DELHI
ICommercial ICS 10-10-2025 [INTEC INFONET|RAHUL 9899218215 rahulssmalhotra@ [03-10-2025
Suit (COMM)/826/20 [PRIVATE LIMITED VSMALHOTRA lgmail.com
25 [UNION OF INDIA
ICommercial ICS 13-10-2025 |[GATEWAYS AVIATION|Rishabh Dua 9958903588  [duarishabhl@gmaifo4-10-2025
ISuit (COMM)/828/20] [PVT. LTD. Vs [l.com
o5 ICROSSBORDER
[LOGISTECH PVT. LTD.
ICommercial ICS 13-10-2025 [M/S S.V AIRTECH PVTJRAKESH SINGH[8920499007 [rakeshJo9(gyahoo.J17-07-2025
Suit ((COMM)/829/20 [LTD. Vs M/S DREAMJKALIRAMNA om
25 [INTERIOR
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[Enterprises Through its|
[Proprietor Mr.  Vija;
ISinghal

[Commercial ICS 14-10-2025 [M/S ELCOM TRADINGBAL KRISHAN|9810130389 bkchhabraco@aho [04-10-2025
Suit (COMM)/832/20 ICOMPANY PVT. LTD. VSCHHABRA .co.in
25 IMR. MANTU MANDAL
(PROP.)
[Commercial ICS 18-10-2025 [M/S. S S B C CONCRETE[PRAMOD KUMARI9811283658 Ipksleaal@vahoo.coj01-06-2025
Suit (COMM)/855/20 [PVT. LTD. VSSHARMA lin
25 [HARVINDER SINGH]
ISAHNI
ICommercial CS 18-10-2025 [STATE BANK OF INDIADharmendra Singhi8800784740  [shubhi1673@gmaill10-07-2025
Suit (COMM)/856/20 s MR. MAHENDRA l.com
25
133 [MsS. NEERASOUTH- [Commercial ~ [CS [09-10-2025 [STATE BANK OF INDIA[Shiv Tyagi 9811059032 [shivktyagi1@gmail [04-10-2025
[BHARIHOKE, [EAST Suit (COMM)/820/20 [Vs GANESH CHANDER l.com
IDISTRICT 25
PUDGE(COMMERCIAL
ICOURT)
ICommercial ICS 109-10-2025 [URJIT IABHAY RAJ9999031721 [puneet@samayala |09-09-2025
ISuit (COMM)/821/20 [PHARMACEUTICALS VSVERMA in
25 ILIFE LINE MEDICOS
ICommercial ICS 14-10-2025 [R AND R CONSULTING KM LUBNA 9312610477 egalremedies2k( [22-09-2025
Suit (COMM)/835/20 s SH. GAURAV JAIN (@gmail.com
25
[Commercial ICS 18-10-2025 [STATE BANK OF INDIAAMIT SINGH 7011848843 lamit.advocate13@ [14-10-2025
Suit (COMM)/858/20 s SH. KRISHAN lgmail.com
25
[Commercial ICS 31-10-2025 [SIMMTRONICS IAKHIL VERMA  [9999086312 yuristpartners@g [28-10-2025
Suit (COMM)/875/20 INFOTECH PRIVATE] imail.com
25 [LIMITED Vs NECHRA|
IMARKETING PRIVATE|
[LIMITED
134 [MS.NIRJA BHATIA, LD/SOUTH- 30 ICS (comm) 816/2025 09.10.2025 [Pinnacle Innovatory V/S—IDeepakK Bansal (9910845806  |deepakbansalsus@(04.10.2025
IDISTRICT JUDGEEAST ISNNR PVT LTD. lgmail.com
COMMERCIAL
ICOURT-07)DIGITAL
ISOUTH-EAST, SAKET|
ICOURT
0 ICS (COMM) 845/2025 16.10.2025 [Mrs. Shaleen VirmanifAayushi SJ9818455784  |AAYUSHI@GACH [14.10.2025
[Karnik Vs Mr. RajeeviRhazanchi IAMBERS.COM
[Seth ISuruchi Jaiswal
ICS (COMM)  [847/2025 16.10.2025 [Union Bank of India VsSamrander Kumar(9999114922  [samarendrakradv [11.10.2025
[Vineet Saini (@yahoo.com
ICS (COMM) 854/2025 17.10.2025 et & Dry Personal Care[Rakesh Tiwari 9582931401 legusintellect@gm |09.10.2025
Pvt. Ltd. Vs  Asr lail.com

OF E-
PAYMENT OF
COURT FEES
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ISH. RAJ KUMA!

[TRIPATHI, DISTRICT[EAST
PUDGE(COMMERCIAL
ICOURT)
136 [SH. DEVENDERJEAST [209 IRECOVERY 281/2025 15-10-2025 [STATE BANK OF INDIASUCHITA DIXIT |- - 14-10-2025
[KUMAR, DISTRICT] [VS. SATISH KUMAR
PUDGE (COMMERCIAL
ICOURT)
137 [MS. RUBY ALKAEAST o1 [CS COMM 204/2025 29.10.2025 [NASRULLAH KHAN VS[SH. WASIM[9891458643 IADVDARSHANSI [04.10.2025
IGUPTA, DISTRICT] [MUKESH SHARMA IASHRAF INGH325@GMAIL,|
PUDGE (COMMERCIAL| ICOM
ICOURT)
o1 ICS COMM 297/2025 31.10.2025 [CANARA BANK VSSH. KUMARI9718909886  |ADV.VISHWJEET [25.10.2025
ISUMAN [VISHWJEET |(@GMAIL.COM
138 [SH. GORAKH NATHNORTH- 201, NewC.S.(COMM) [119/2025 l04-10-2025 BANK OF BARODA VSUMESH JOSHI [9910568669 dvumeshjoshi@g [25-09-2025
IPANDEY, DISTRICT[EAST [Building KKD ISUDHIR SINGH imail.com
PUDGE
COMMERCIAL)-01
F-do-- (--do-- 121/2025 13-10-2025 [STATE BANK OF INDIASUCHITA DIXIT [8896932838 gnihotrisuchita@ [11-12-2025
s DHANNU lgmail.com
F-do-- (--do-- 122/2025 14-10-2025 [[DBI BANK LTD VSSATISH KUMAR [9911191050 isatish@kifindia.co[09-10-2025
IPRAMOD JAIN fm
+-do-- F--do-- 123/2025 14-10-2025 [[DBI BANK LTD VSSATISH KUMAR [9911191050 satish@kifindia.co09-10-2025
IRAHUL JAIN Im
F--do-- IC.S.(COMM) [127/2025 31-10-2025 [BANK OF BARODA VSUMESH JOSHI (9910568669  [advumeshjoshi@g [30-10-2025
ILIYAKAT ALI imail.com
F--do-- IC.S.(COMM) [128/2025 31-10-2025 BANK OF BARODA VSUMESH JOSHI (9910568669 [advumeshjoshi@g [30-10-2025
ISUDHA SHARMA imail.com
39 [SH. SUDESH KUMAR/SHAHDARA [NIL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT-|
1
4o [MS. KIRAN BANSAL,SHAHDARA ROOM NO 208 [COMMERCIAL [CS l04-10-2025 NS INTERIOR[SANDEEP 1.08.2025
[DISTRICT JUDGE, (COMM)/582/20 ICONTRACTS PVT LTD [CHOUDHARY(P),
COMMERCIAL COURT)) 25 [Vs MISTER SCOTCH CO
IROOM NO 208 |COMMERCIAL |[CS 09-10-2025 [SHREE BANKEY|Sehdev Rana(P), 6.10.2025
(COMM)/589/20 [BEHARI FABRICS PVT]
25 [ILTD Vs SATISH|
[KUMAR RAWAL PROP|
[MAHIMA COLLECTION
IROOM NO 208 [COMMERCIAL |CS 10-10-2025 [DARSHAN POWER[Anubhav 6.10.2025
(COMM)/594/20 ISOLUTIONS Vs DUBEY[Sharma(P),
25 JAGENCY AND KRISH]
IAGRO
[ROOM NO 208 [COMMERCIAL [CS 10-10-2025 |[CENTRAL BANK OFKAMAL 8.10.2025
(COMM)/593/20 INDIA Vs  JAVEDMEHTA(P),
25 IPASHA
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[ROOM NO 208 [COMMERCIAL [CS 10-10-2025 [CENTRAL BANK OFKAMAL 8.10.2025
(COMM)/592/20 INDIA Vs RAZIA ANDMEHTA(P),
25 IANR
IROOM NO 208 [COMMERCIAL |CS 15-10-2025 [M/s Deepak Automobiles [Kuljeet Singh| [13.10.2025
(COMM)/607/20 [Through Its Partner MnSachdeva(P),
25 INischal Singhania Vs SH]
ISATYAVEER SINGH|
[PROP M/S SHREE|
IGURU KRIPA|
[ROOM NO 208 [COMMERCIAL [CS 29-10-2025 [Kawaljeet Singh Vs [Ankit Mehta(P), 8.10.2025
(COMM)/619/20 [Minal Desai
25
[ROOM NO 208 [COMMERCIAL [CS 29-10-2025 Ms Brij Industries Vs [JYOTI VERMA(P), 0.01.2024
(COMM)/618/20 IMAYASHEEL  RETAIL
25 [[NDIA LIMITED
[ROOM NO 208 [COMMERCIAL |CS 30-10-2025 [NANDULI PROPRIETORATUL RAWAT(P), [24.10.2025
(COMM)/622/20 IOF M S SANGRAMI CAB|
25 ISERVICE Vs IN|
ISHORTS INDIA|
IADVERTISING AND|
ISERVICE  PRIVATE
[ROOM NO 208 [COMMERCIAL |CS 31-10-2025 [B L AGRO INDUSTRIESRAJESH [28.10.2025
(COMM)/624/20 ILIMITED Vs DEEPSHARMA
25 ISHAKTI NATURAL
l41 [SH. SANJAY SHARMAJSHAHDARA 303, New CourtiCS(COMMERCI|CS(COMM) 04.10.2025 [SUKHDEEP SINGH VSSANDHYA GUPTA| [20.09.2025
I, DISTRICT JUDGE, [Building IAL) 579/2025 ISANDEEP MISHRA
ICOMMERCIAL COURT
1303, New CourtCS(COMMERCI|CS(COMM) 06.10.2025 [RAHISUDDIN VSMOHD ARIF [16.12.2024
[Building IAL) 584/2025 JABDUL MANNAN
1303, New CourtCS(COMMERCI|CS(COMM) 08.10.2025 [RAHIMUDDIN VSMUHAMMAD 106.10.2025
Building IAL) 586/2025 IKAMNA KUMARI IARTF
1303, New CourtCS(COMMERCI|CS(COMM) 08.10.2025 BANK OF BARODA VS|UMESH JOSHI [25.09.2025
[Building IAL) 587/2025 ISIKHA SADH
1303, New CourtjCS(COMMERCI|CS(COMM) 09.10.2025 [SURENDER BAJAJ VSKRISHAN RANA 10.07.2025
[Building IAL) 588/2025 [VISHAL JAIN
1303, New CourtjCS(COMMERCI|CS(COMM) 14.10.2025 [M/S UTC MARKETINGPRIYANKA 9.10.2025
[Building IAL) 601/2025 [PVT LTD VS BIRENDRASETHIA
[TIWARI
1303, New CourtCS(COMMERCI|CS(COMM) 14.10.2025 [SURESH GUPTA VSPRATEEK [29.09.2025
[Building IAL) 602/2025 [RAJAT SHARMA MEHTA
1303, New CourtjCS(COMMERCI|CS(COMM) 14.10.2025 |CENTRAL BANK OFKAMAL MEHTA 8.10.2025
Building IAL) 603/2025 INDIA VS ARUNESH|
IKRISHNA TRIPATHI
1303, New CourtjCS(COMMERCI|CS(COMM) 15.10.2025 |CENTRAL BANK OFKAMAL MEHTA 8.10.2025
[Building IAL) 606/2025 INDIA VS MUKESH]|
IKUMAR & ANR.
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1303, New CourtCS(COMMERCI|CS(COMM) 16.10.2025 [M/S CLG GROUP VSMUNISH 5.10.2025
[Building IAL) 610/2025 ISHARIF AHMED & ANR [SINGHAL
1303, New CourtjCS(COMMERCI|CS(COMM) 18.10.2025 [STATE BANK OF INDIAJPANKAJ KUMAR 9.10.2025
[Building IAL) 613/2025 VS ANITA
1303, New CourtCS(COMMERCI|CS(COMM) 18.10.2025 [M/S ROLLING STONERAAHITHYA RAJ| [15.10.2025
[Building IAL) 614/2025 [HOTELS PVYT LTD VSMISHRA
IPRET PAL SINGH]
[DHINGRA
03, New CourtjCS(COMMERCI|CS(COMM) 30.10.2025 MUKESH GOEL VSKASHISH GUPTA [13.10.2025
[Building IAL) 621/2025 ISUDHIR KUMAR
03, New CourtjCS(COMMERCI|CS(COMM) 30.10.2025 [TANU VS M/S DEVISUMIT JAIN [29.10.2025
[Building IAL) 620/2025 IMEDICOS
42 SH. PAWAN KUMARSHAHDARA [C No 304 [COMMERCIAL [CS [04.10.2025 |[GAURISHANKAR [PREM RATAN __ [9717703511 [10.06.2025
IMATTO DJ (COMM-04) (COMM)/583/20 ISHARMA & ANR. Vg
25 IAMAN SHARMA
IC No 304 ICOMMERCIAL [Execution 04.10.2025 [Sh Rahul Jain Vs IftikhafVineet Hans 9811268978 lhansvineet@yahoo[22.08.2025
(Comm.)/215/20 IAhmed l.co.in
25
IC No 304 [COMMERCIAL [CS 09.10.2025 WEMBRACE [SUNIL SHARMA (9811981142 mewtonlawchambe[01.10.2025
(COMM)/591/20 IBIOPHARMA PVT LTD. rs@gmail.com
25
IC No 304 ICOMMERCIAL [CS 13.10.2025 [M/S DARSHAN POWER[Anubhav Sharma (9811677831 ladvocate.anubhavs(06.10.2025
(COMM)/599/20 ISOLUTIONS Vs M/S| lharma@gmail.com|
25 MAA MATHAR]
[ENTERPRISES
IC No 304 ICOMMERCIAL [Execution 25.10.2025 [MS Nav Bharat{A.K JAIN 9350838495  fadvocateakjain.ass [25.10.2025
(Comm.)/226/20 [Enterprises Vs  Mohd| lociates@gmail.co
25 ISahid and other m
IC No 304 ICOMMERCIAL [CS 31.10.2025 |RANCHODMAL [DHARMENDRA (9650508945 dvdk.yadav79@g [15.10.2025
(COMM)/627/20 [POONAMJI RATHOD VSK. YADAV imail.com
25 IGIRIRAJ BANSAL &
IANR.
IC No 304 ICOMMERCIAL [CS 31.10.2025 |DR. AMRITA JAGDISH|SACHIN BAJPAI (9975492578 info@recennslegal.[28.10.2025
(COMM)/626/20 IGOTUR VS UKAR| om
25 [HEALTH CARE PVT]
ILTD.
43 [MS. PREETI AGARWALINORTH- INIL
IGUPTA, DISTRICT|WEST
VUDGE, (COMMERCIAL/
ICOURT)
ua [SH.DEVENDER KUMARNORTH- INIL
DANGALA WEST
l45 [SH. JAGDISH KUMAR/NORTH INTL.
IDISTRICT JUDGE,
ICOMMERCIAL COURT
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ISH. RAKESH KUMAR-NORTH
I, DISTRICT JUDG

COMMERCIAL)
47 [SH. RAJ KUMAR,[SOUTH- 1603 [Commercial ICS COMM J08.10.2025 [STATE BANK OF INDIAMUKESH RAJAN (9811756351 imukeshrajanadvoc[22.09.2025
[DISTRICT JUDGEWEST ISuit 526/2025 [VS SUNDAR KUMAR late@gmail.com

COMMERCIAL COURT-|
o1

1603 ICommercial ICS COMM,09.10.2025 [PUMA SE VS ASHOKIGAUTAM BHASIN|9999306881  [Eludication.legal@(07.10.2025
Suit 527/2025 [KUMAR loutlook.com
1603 [Commercial ICS COMM 09.10.2025 [STATE BANK OF INDIANIRMAL MISHRA|9311131978 office.nirmalmishr [22.08.2025
Suit 529/2025 [VS NARESH KUMAR la@gmail.com
03 ICommercial ICS COMM J09.10.2025 [STATE BANK OF INDIANIRMAL MISHRA|9311131978 office.nirmalmishr [22.08.2025
Suit 531/2025 [VS SATISH KUMAR la@gmail.com
03 ICommercial ICS COMM J09.10.2025 [STATE BANK OF INDIANIRMAL MISHRA|9311131978 office.nirmalmishr [22.08.2025
Suit 532/2025 S PUSHPA KUMAR| la@gmail.com
ICHETRI
03 [Commercial ICS COMMJ09.10.2025 [KSHITIJ GOYAL VS|VISHAL GARG 9810171302 [NOT GIVEN 106.10.2025
Suit 533/2025 ISHREE SHYAM STEELS
03 ICommercial CS COMM.10.10.2025 [R.K CONTAINER LINEPRITISH 9810264114 [pritishsabharwal1 [10.09.2025
Suit 538/2025 IPVT. LTD VSSABHARWAL (@gmail.com
[PROFESSIONAL CARGO|
[MOVERS
603 ICommercial CS COMM[13.10.2025 [KVSY IGAUTAM BHASIN|9999306881  [Eludication.legal@/08.10.2025
Suit 540/2025 outlook.com
603 ICommercial CS COMM[15.10.2025 [XVSY IGAUTAM BHASIN|9999306881  |eludication.legal@ [13.10.2025
Suit 544/2025 utlook.com
1603 ICommercial ICS COMM[15.10.2025 [FLYWINGS TPUL VIJAY|9911001133 vipulvijaylamba@gf25.09.2025
Suit I545/2025 [SIMULATORS [LAMBA imail.com

[TRAINING CENTRE
ILIMITED VS MAYANK|

IKUMAR SINGH
1603 ICommercial ICS COMM[16.10.2025 [NETSARANG IRISHI PRAKASH (8826232692  [rishicoog@gmail. [14.10.2025
Suit 552/2025 ICOMPUTER INC. VS| om
ICHIRAG KIRIT PATEL
1603 [Commercial ICS COMM[17.10.2025 [M/S KRISHNAVI INDIAMAMTA GAUTAM([9650993177 imamtasharmao4o0 [08.10.2025
Suit 553/2025 VS M/S ANKUR] l2@yahoo.co.in
[EXPORTS
1603 [Commercial ICS COMM|30.10.2025 [BANK OF BARODA VS{SUDHA SHUKLA (9899913203 dvsudhashukla@ [17.09.2025
Suit I570/2025 INITIN KUMMAR| lgmail.com
IPHALSWAL
1603 ICommercial ICS COMM|30.10.2025 [BANK OF BARODA VS/SUDHA SHUKLA (9899913203 [advsudhashukla@ [17.09.2025

Suit 571/2025 ISUNIL KUMAR lgmail.com
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1603 [Commercial ICS COMM|30.10.2025 [BANK OF BARODA V. 9899913203  [advsudhashukla@
Suit I572/2025 IABHINAY SEMWAL lgmail.com

[17.09.2025

1603 [Commercial ICS COMM]30.10.2025 [BANK OF BARODA VSSUDHA SHUKLA [9899913203 dvsudhashukla@ [17.09.2025
Suit 573/2025 INAZIAMA KHAN lgmail.com
603 [Commercial CS COMM|30.10.2025 [SANKALP FIN SEC PVTNITISH SHARMA |9953472718 lexgentex@gmail.c[17.07.2025
ISuit 581/2025 [LTD VS MAHESH BABU jom
603 [Commercial ICS COMM|30.10.2025 [DYNAMIC AIR AND SEAISHIVAM 9654545855  [legal@shivamshar [31.10.2025
Suit 590/2025 [PVT LTD. VSSHARMA Ima.info
JASWINDER SINGH
u8 EH BALWANT _ RAISOUTH- 13 ICommercial [EX. COMM l04-10-2025 [VICHITRA [Priyanka 18595897711 finfinitylegals@gm [NA
 ANSAL, DISTRICI|WEST [Execution 230/2025 ICONSTRUCTION  PVT| lail.com
PDUGE, COMMERCIAL ILTD. VS MTNL
ICOURT-02
13 ICommercial [EX. COMM /lo4-10-2025 [VICHITRA [Priyanka 8595897711 finfinitylegals@gm [NA
[Execution 231/2025 ICONSTRUCTION  PVT, il.com
[LTD. VS MTNL
13 ICommercial (OMP (I}25-10-2025 |Axis Bank Ltd Vs [AMITKUMAR (8860939556 [amitkumar.294@r [NA
Suit (COMM)/275/20 ISATISH KUMAR lediffamil.com
25
13 ICommercial IOMP (Df25-10-2025 |Axis Bank Ltd Vs S P |[AMIT KUMAR 18860939556  jamitkumar.294@r [NA
Suit (COMM)/276/20 IASSOCIATE lediffamil.com
25
1613 ICommercial IOMP (I)25-10-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/277/20 [Investment And Finance] (@gmail.com
25 ICompany Limited
Vs GYANENDER|
INAGAR
1613 ICommercial IOMP (I)25-10-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/278/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited

Vs MOOL CHAND

613 ICommercial IOMP (I)25-10-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgargl [NA
Suit (COMM)/279/20 [[nvestment And Finance| (@gmail.com
25 ICompany Limited

Vs Ikramuddin

1613 ICommercial IOMP (I)25-10-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit ((COMM)/280/20 [[nvestment And Finance (@gmail.com
25 Company Limited
Vs Shribaba Transport|
(Carrier
1613 [Commercial IOMP (I)25-10-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgarglt [NA
ISuit (COMM)/281/20 [[nvestment And Finance (@gmail.com
25 Company Limited

[Vs Ishwar Singh

613 [Commercial IOMP (I)25-10-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 ssociatesrsgargl [NA
ISuit (COMM)/282/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited
Vs Anil R
1613 ICommercial IOMP (I)25-10-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/283/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited

Vs Tilak Raj
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1613 [Commercial IOMP (I)25-10-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgarg1
ISuit ((COMM)/284/20 [[nvestment And Finance] (@gmail.com

25 Company Limited
Vs Ajay Kamboj

1613 [Commercial IOMP (I)25-10-2025 |Axis Bank Ltd Vs RAM JAMIT KUMAR 18860939556  [amitkumar.294@r [NA
Suit (COMM)/274/20 ISARAN lediffamil.com
25
1613 ICommercial ICS 29-10-2025 [Union Bank of India Vs [Arvind Sinha(P), (9810618195 larvindsinhai@gm [25-10-2025
ISuit (COMM)/558/20 |IShashi Bala fail.com
25
613 [Commercial IOMP (I)29-10-2025 |Axis Bank Ltd Vs S P JAMIT KUMAR  [8860939556 [amitkumar.294@r [NA
ISuit (COMM)/329/20 IASSOCIATE lediffamil.com
25
13 ICommercial ICS 29-10-2025 [STATE BANK OF INDIA [Ravindra Narayan8076466594 [advrnarayan@gmaf19-08-2025
Suit (COMM)/560/20 Vs RAM SINGH |Singh(P), il.com
25
13 ICommercial CS 29-10-2025 [R K Container Line PvilPritish Sabharwal (9810264114 [pritishsabharwal1 [10-09-2025
Suit (COMM)/561/20 ILtd Vs  Professionall (@gmail.com
25 [Cargo Movers

13 [Commercial [ExCOMM 429-10-2025 |AXIS BANK LTD Vs [SANJEEV 9717028845 litigation@sresliga [NA
[Execution |Award by Arb TAPAN BISWAS IPATHAK(P), .com
IComm/37/2025
13 ICommercial [ExXCOMM 429-10-2025 |AXIS BANK LTD Vs [SANJEEV 9717028845 litigation@sresliga [NA
[Execution |Award by Arb IAKSHAY KUMARPATHAK(P), .com
Comm/38/2025 ICHATURVEDI
1613 ICommercial [ExCOMM 129-10-2025 [AXIS BANK LTD Vs [Shobha Gupta(P), [9811192158 isrshobhagupta@g [NA
[Execution |Award by Arb ISACHIN KUMAR imail.com
Comm/39/2025
1613 ICommercial [ExCOMM 129-10-2025 [AXIS BANK LTD Vs [Shobha Gupta(P), [9811192158 lsrshobhagupta@g [NA
[Execution |Award by Arb IMONIKA SINGH imail.com
Comm/40/2025
613 [Commercial ~ [Execution 29-10-2025 M/ S  KARUNAShiven Banga(P), [7838443353  jadvshivenbanga@ [NA
[Execution (Comm)/252/20 IAGENCIES THROUGH]| lgmail.com
25 [[TS PARTNER

SHRI SUDHIR KUMAR|
IMALHOTRA Vs SMT|

ISAHIDA
lbpADDIDTAD a1 d
1613 ICommercial ICS 29-10-2025 [CANARA BANK Vs [CHITRA 9212888057  [chitramalhotra@g [08-10-2025
[Execution (COMM)/564/20 [VINOD KUMAR BHASINMALHOTRA(P), imail.com
25 [PROP M/S AVY
[INTERNATIONAL
1613 [Commercial ICS 30-10-2025 [UNION BANK OF INDIA [Arvind Sinha(P), (9810618195 larvindsinhai@gm [25-10-2025
[Execution (COMM)/582/20 Vs NARESH KUMAR il.com
25
1613 [Commercial ICS 31-10-2025 [BECON PIPESAAKAAR 0811600007  [saakaar@saakaars [09-10-2025
[Execution (COMM)/587/20 INDUSTRIES Vs ISARDANA(P), lardana.com
25 R INFRAPROJECTS
IAND ANR
1613 ICommercial IOMP (I¥31-10-2025 [TOYOTA FINANCIALjRahul 8376049807  ladvocateashok.1@ [NA
[Execution (COMM)/342/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs

[TORNE JITENDRA|
IASHOK 7364
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1613 [Commercial IOMP (I¥31-10-2025 [Kotak Mahindra BanklRAVI SHANKAR (9958683230  [associatesrsgarg8
[Execution ((COMM)/334/20 [Ltd Vs Virender (@gmail.com
25
1613 [Commercial IOMP (D31-10-2025 [TOYOTA FINANCIALjRahul 18376049807 dvocateashok.1@ [NA
[Execution (COMM)/335/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs
JAWAHAR SINGH 9919
1613 [Commercial IOMP (D[31-10-2025 [TOYOTA FINANCIALjRahul 18376049807  Jadvocateashok.1@ [NA
[Execution (COMM)/336/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs
SURAB KHAN 4916
613 [Commercial IOMP (I¥31-10-2025 [TOYOTA FINANCIALjRahul 8376049807  [advocateashok.1@ [NA
[Execution (COMM)/337/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs
TUKARAM MANSHING]
[RATHOD 1227
13 ICommercial IOMP (Df31-10-2025 [TOYOTA FINANCIALjRahul 18376049807 dvocateashok.1@ [NA
[Execution (COMM)/338/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs
ISUHANA CHAUDHARY|
536
13 ICommercial IOMP (Df31-10-2025 [TOYOTA FINANCIALjRahul 18376049807 dvocateashok.1@ [NA
[Execution (COMM)/339/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs
ISURAJ TOURS|
IANDTRAVELS 1581
13 [Commercial IOMP (Df31-10-2025 [TOYOTA FINANCIALJRahul 18376049807  Jadvocateashok.1@ [NA
[Execution (COMM)/340/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs
JITENDRA KUMAR|
10873
13 ICommercial IOMP (D31-10-2025 [TOYOTA FINANCIALRahul 18376049807  Jadvocateashok.1@ [NA
[Execution (COMM)/341/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs
[TRITON FACILITATORS|
IAND LOGISTIQUE
IPRIVATE LIMITED 4188
613 ICommercial CS 31-10-2025 [Lalit Yadav Vs Ashish(C. Parkash(P), 9873469955  fadvocateshreytanwj29-10-2025
[Execution (COMM)/588/20 IAwasthi ar@gmail.com
25
613 ICommercial CS 31-10-2025 (State Bank Of India Vs VAIBHAV 9971336611 vaibhav.yadav@ho[30-10-2025
[Execution (COMM)/589/20 INITIN PANT [YADAV(P), tmail.com
25
613 ICommercial [EX. COMM l04-10-2025 [VICHITRA [Priyanka 8595897711 linfinitylegals@gm [NA
[Execution 231/2025 ICONSTRUCTION  PVT| lail.com
[LTD. VS MTNL
49 [SH. GAUTAM MANAN,SOUTH- 1614 IARBITRATION [OMP (IY06-10-2025 CHOLAMANDALAM IMR. RAV19911883595 IASSOCIATESRSG [N/A
[DISTRICT JUDGE,WEST (COMM)/172/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
ICOMMERCIAL COURT-| 25 [FINANCE CO LTD VS M
3 ISUMAN S
1614 IARBITRATION [OMP (IY06-10-2025 CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [NA
(COMM)/173/20 [INVESTMENT AND[SHANKAR JARG1@GMAIL.CO]
25 [FINANCE CO LTD VS M
[RAMPAL K
1614 JARBITRATION [OMP (Djo6-10-2025 |AXIS BANK LTD VS [MR. AMIT|8860939556 |AMITKUMAR.294 [NA
(COMM)/174/20 IABDUL HALEEM [KUMAR |@REDIFFMAIL.C
25 oM
1614 IARBITRATION [OMP (IY06-10-2025 CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/165/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 IFINANCE COMPANY| (M
[LIMITED VS
ISUBHASHD
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1614 IARBITRATION [OMP (IYo6-10-2025 [M/S . RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/166/20 ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
25 [INVESTMENT AND| M
[FINANCE CO LTD VS
VOGINDER KUMAR
1614 JARBITRATION [OMP (IY06-10-2025 CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/167/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 [FINANCE CO LTD VS (M
[DALBIR SINGH
1614 IARBITRATION |OMP (I}06-10-2025 CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/168/20 INVESTMENT AND[SHANKAR IARG1@GMAIL.CO|
25 IFINANCE CO LTD VS (M
[RAGHUVEER SINGH
614 [ARBITRATION [OMP (Djo6-10-2025 CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM)/169/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 [FINANCE CO LTD VS (M
JATIN YADAV
14 [ARBITRATION [OMP (Djo6-10-2025 CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM)/170/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 [FINANCE CO LTD VS M
ISUNIL KUMAR
14 [ARBITRATION [OMP (Djo6-10-2025 CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM)/171/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 [FINANCE CO LTD VS M
IKRISHAN KUMAR
14 IARBITRATION [OMP (Djo8-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/181/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO|
25 [INVESTMENT AND| M
[FINANCE COMPANY]|
[LIMITED VS GHAN|
ISHYAM
14 IARBITRATION [OMP (IYo8-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/179/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
25 [INVESTMENT AND| M
[FINANCE COMPANY]|
[LIMITED VS HAMENT]
IR
1614 IARBITRATION [OMP (IYo8-10-2025 [M/S IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/178/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
25 [INVESTMENT AND| M
[FINANCE COMPANY|
[LIMITED VS YOGESH]
IKUMAR
1614 ICOMMERCIAL [CS 109-10-2025 |[STATE BANK OF INDIA [MR. NIRMALj9311131978 IADVNIRMALMIS [23.07.2025
SUIT (COMM)/528/20 VS NISHI GAUTAM IMISHRA [HRA@GMAIL.CO
25 M
1614 ICOMMERCIAL [CS 109-10-2025 |[STATE BANK OF INDIA [MR. NIRMALj9311131978 IADVNIRMALMIS [23.07.2025
SUIT ((COMM)/530/20 VS M/S SATYAMEVMISHRA HRA@GMAIL.CO
25 ISURGICALS AND| M
[INDUSTRIES
1614 IARBITRATION [OMP (I)10-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/207/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| M
[FINANCE COMPANY]|
ILIMITED VS MOHIT
1614 ICOMMERCIAL [CS 10-10-2025 [MOGLI LABS INDIA PVIMR. RAV19911883595 IASSOCIATESRSG [N/A
ISUIT (COMM)/537/20 [LTD VS DINESHISHANKAR JARG1@GMAIL.CO]
25 ISHANTILAL JAIN PROP| M
UAYRISHABH METAL
[ENGG CO
614 IARBITRATION |OMP (Djr0-10-2025 M/S IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/213/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M
[FINANCE COMPANY|
ILIMITED VS SANJEEV]|
[KUMAR
1614 IARBITRATION [OMP (I10-10-2025 M/S MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/211/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M
[FINANCE COMPANY|
[LIMITED VS
ISHRIBABA TRANSPORT]
ADDIDD
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1614 IARBITRATION [OMP (I)10-10-2025 [M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/210/20 ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
25 [INVESTMENT AND| M
[FINANCE COMPANY|
ILIMITED VS RAMESH]
R
614 IARBITRATION |OMP (Djro-10-2025 M/S IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/209/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M
[FINANCE COMPANY|
ILIMITED VS KRISHAN
1614 IARBITRATION |OMP (Djr0-10-2025 M/S IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/208/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO|
25 [INVESTMENT AND| (M
[FINANCE COMPANY]|
[LIMITED VS ANKIT]
[BAISLA
1614 ICOMMERCIAL [CS 10-10-2025 [HOSPIDECOR MR. 9810779585 ISINGHDHARME [25.07.2025
ISUIT (COMM)/534/20 INTERIOR VS AMODDHARMENDER DRAADV@YAH
25 IKUMAR ISINGH 0.CO.IN
14 [ARBITRATION [OMP (Dfio-10-2025 [M/S IMR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM)/214/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [NVESTMENT AND| M
IFINANCE COMPANY|
[LIMITED VS MAHIPAL
D
14 [ARBITRATION [OMP (Dfio-10-2025 [M/S IMR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM)/212/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [NVESTMENT AND| M
[FINANCE COMPANY|
[LIMITED VS
PWOGINDER SINGH
14 [EXECUTION  [Execution 13-10-2025 [RUCHIKA SINGH VS MR. AMIT|7678656578 IAMITKUMAR.294 [N/A
((Comm)/241/202] IBHUSHAN [SISODIA |@REDIFFMAIL.C
5 ISERVEXPERT PRIVATE| IOM
ILIMITED
14 ICOMMERCIAL |CS 15-10-2025 [PORTRONICS DIGITALMR. SUMIT|9911995000 IMAIL@NAGPAL.LIN/A
SUIT (COMM)/546/20 IPRIVATE LIMITED VS [NAGPAL AW
25 ISUNNY ARORA
1614 IEXECUTION  [Execution 15-10-2025 [[CICI BANK LTD VS [MR. MANISH[9892029649 |ADVYADAVMANI [N/A
((Comm)/242/20 MANDEEP KUMAR [YADAV [SH@GMAIL.COM
25
1614 ICOMMERCIAL [CS 16-10-2025 [CANARA BANK VS [MR. SUBODH KR[9810840045 ISKJHAASSOCIAT [10.05.2025
SUIT (COMM)/548/20 ISAURAV KHA [ES@YAHOO.COM
25
1614 ICOMMERCIAL [CS 16-10-2025 [X X VS YYYYY IMR.GAUTAM 9999093893  |[ELUDICATION.L [N/A
SUIT (COMM)/547/20 [BHASIN [EGAL@OUTLOO
25 IK.COM
1614 ICOMMERCIAL [CS 16-10-2025 JOGO TECHNOLOGIES MR. VIBHOR([9717488878 IALCHAMBERS.G [N/A
ISUIT (COMM)/551/20 VS DWARKAAGGARWAL [URUGRAM@GM
25 ISHUTTLERS IAIL.COM
1614 [EXECUTION  |[Execution 17-10-2025 [INDUSIND BANK LTD [MR. PANKAJ|9958732424 [ROY.PANKAJ@YAN/A
(Comm)/247/20 Vs M/S EXPRESSKUMAR HOO.COM
25 ISERVICES
1614 [EXECUTION  [Execution 17-10-2025 [INDUSIND BANK LTD [MR. PANKAJ|9958732424 IROY.PANKAJ@YAIN/A
((Comm)/246/20 VS SUNIL KUMARKUMAR [HOO.COM
25 ISHARMA
1614 IEXECUTION  [Execution 17-10-2025 [INDUSIND BANK LTD MR. PANKAJ|9958732424 [ROY.PANKAJ@YAIN/A
(Comm)/245/20 VS M/S EXPRESSKUMAR [HOO.COM
25 ISERVICES




COURT DISTRICT COURT CASETYPE CASE DATE OFPETITIONER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
NO. ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
TION NAME NUMBER COURT FEES

1614 [EXECUTION  |Execution 25-10-2025 [M/S SUNDARAMMS. MANISHA882675077 IMANISHAHARUAIN/A
((Comm)/249/20 [FINANCE LTD VS [BARUHA [H.LEGAL@GMAI
25 IMADAN LAL IL.COM

1614 JARBITRATION [OMP (Df27-10-2025 M/S MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/311/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M

[FINANCE COMPANY]|
ILIMITED VS SUSHIL

[LOHAN
1614 IARBITRATION [OMP (Df27-10-2025 M/S MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/304/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO|
25 [INVESTMENT AND| (M

[FINANCE COMPANY]|
[LIMITED VS MUKESH|

[H
1614 JARBITRATION [OMP (Df27-10-2025 M/S MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/305/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M

[FINANCE COMPANY]|
[LIMITED VS ASHISH|

[HOODA
14 [ARBITRATION [OMP (Dl7-10-2025 M/S MR RAVI[0011883595  |ASSOCIATESRSG [N/A
(COMM)/306/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
o5 INVESTMENT AND) M
FINANCE ~ COMPANY|
ILIMITED Vs
[HITENDER A
14 [ARBITRATION [OMP (Df7-10-2025 M/S MR RAVI[0011883595  |ASSOCIATESRSG [N/A
(COMM)/307/20 ICHOLAMANDALAM  [SHANKAR ARG1@GMAIL.CO|
o5 INVESTMENT AND) M

[FINANCE COMPANY]|
[LIMITED VS WALIA
IBRICKS FIELD

14 IARBITRATION [OMP (D27-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM)/308/20] ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO|
25 [INVESTMENT AND| M

[FINANCE COMPANY]
ILIMITED VS ASHISH|

[ENTERPRISES
14 IARBITRATION [OMP (Iy27-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/309/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| M

[FINANCE COMPANY|
ILIMITED VS SAVITA S

1614 IARBITRATION [OMP (I)27-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/310/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
25 [INVESTMENT AND| M
[FINANCE COMPANY|
[LIMITED Vs
INETWORK ROADLINES
1614 IARBITRATION [OMP (I)27-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM)/303/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
25 [INVESTMENT AND| M

[FINANCE COMPANY]|
ILIMITED \& M/
[KHALSA ~ SCREENING

ANIT

1614 ICOMMERCIAL [CS 28-10-2025 VS YYY IMR. GAUTAM[9999093893  [ELUDICATION.L [N/A
SUIT (COMM)/555/20 [BHASIN EGAL@OUTLOO
25 IK.COM
1614 ICOMMERCIAL [CS 28-10-2025 [CANARA BANK VS AAMS. SARITA|9560812121 IADVSARITAKUM [N/A
ISUIT (COMM)/557/20 [POLYSTER THREADS |[KANWAR IARI@GMAIL.CO
25 M
1614 ICOMMERCIAL [CS 30-10-2025 [CANARA BANK VS |MS. SARITAl9560812121 IADVSARITAKUM [N/A
ISUIT (COMM)/575/20 [NAZMA KHATOON [KANWAR IARI@GMAIL.CO
25 M
1614 ICOMMERCIAL [CS 130-10-2025 [SANKALP FINSEC PVIMR. NITISH|9953472718 ILEXGENTEM@G [N/A
ISUIT (COMM)/584/20 [LTD VS RAM PRASAD [SHARMA [MAIL.COM
25
614 ICOMMERCIAL [CS [30-10-2025 [SANKALP FINSEC PVIMR. NITISH9953472718  [LEXGENTEM®@G |N/A

SUIT (COMM)/585/20 [ILTD \S ASHISH[SHARMA IMAIL.COM
25 IKUMAR
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ICOMMERCIAL [CS 130-10-2025 9999093893  [ELUDICATION.L
SUIT ((COMM)/565/20 [BHASIN [EGAL@OUTLOO
25 IK.COM
1614 ICOMMERCIAL [CS 30-10-2025 [SANKALP FINSEC PVIMR. NITISH|9953472718 ILEXGENTEM@G [N/A
ISUIT (COMM)/583/20 [LTD Vs RAJESHISHARMA [MAIL.COM
25 IKUMAR RUHIL
1614 IARBITRATION |OMP (Dp6-10-2025 M/S IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/180/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO|
25 [INVESTMENT AND| (M

[FINANCE COMPANY]|
[LIMITED VS NEERA/J|

[KUMAR
1614 JARBITRATION [OMP (Dp6-10-2025 M/S MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/182/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M

[FINANCE COMPANY]|
[LIMITED VS VASHISTA|
ILOGISTICS PRIVATE|

b orron

14 [ARBITRATION [OMP (Dfi6-10-2025 M/S MR RAVI[0011883595  |ASSOCIATESRSG [N/A
(COMM)/183/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
o5 INVESTMENT AND) M

[FINANCE COMPANY]|
[LIMITED VS NEERAJ|

ILAMBA
14 [ARBITRATION [OMP (Di6-10-2025 M/S MR RAVI[0011883595  |ASSOCIATESRSG [N/A
(COMM)/184/20 ICHOLAMANDALAM  [SHANKAR ARG1@GMAIL.CO|
o5 INVESTMENT AND) M

[FINANCE COMPANY]|
[ILIMITED VS GAURAYV|

IPARASHAR
14 [ARBITRATION [OMP (Dlia-10-2025 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM)/215/20 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
25 [LIMITED VS  BALA|
IGUPTA 7120
14 IARBITRATION (OMP (Iy16-10-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM)/216/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 [LIMITED VS
IGOVINDBHAI ~ LALAJ]|
[PRAJAPATI 5903
1614 IARBITRATION (OMP (I)14-10-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM)/217/20 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
25 [LIMITED VS SANJAY|
[SINGH 5728
614 [ARBITRATION [OMP (Dli5-10-2025 [TOYOTA  FINANCIALMR. RAHULJ8376049807  |ADVOCATEASHO [N/A
(COMM)/218/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 [LIMITED Vs

ISHARUKH KHAN 0518

lb14 [ARBITRATION [OMP (Dfi5-10-2025 [TOYOTA  FINANCIAIMR. RAHUI8376049807  |ADVOCATEASHO [N/A
(COMM)/219/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
o5 LIMITED VS  PATIL

ISAMEER SARJERA(
991

1614 IARBITRATION [OMP (I)14-10-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM)/220/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 [LIMITED VS PARWAT]
IS 1347
1614 IARBITRATION [OMP (I)16-10-2025 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM)/234/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 [ILIMITED VS HUKMA|
[RAM MURAWATIYA|
7674
614 IARBITRATION |OMP (I)16-10-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |[ADVOCATEASHO [N/A
(COMM)/235/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 ILIMITED VS  UDAY]
ISINGH DHAKAR 5514
614 [ARBITRATION [OMP (Dfi6-10-2025 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM)/236/20 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
25 ILIMITED VS KAMLESH]

[KUMARI 0347
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IARBITRATION |OMP (I16-10-2025 [TOYOTA FINANCIALMR. RAHUIL8376049807 |ADVOCATEASHO
(COMM)/237/20 ERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 [ILIMITED VS RAVNEET]
INAGI 6756
614 IARBITRATION |OMP (Df16-10-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |[ADVOCATEASHO [N/A
(COMM)/238/20 [SERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 ILIMITED VS BHAGVAN|
[DAS 6043
1614 IARBITRATION [OMP (Iy17-10-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM)/239/20 [SERVICES INDIABHARDWAJ [K.1@GMAIL.COM
25 ILIMITED VS SALASAR|
ICOMSERVE LLP 7881
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I50 [SH. RAKESH PANDIT, 509 [Execution 234/2025 06-10-2025 [MS SUNDARAMMANISHA 8826750777 imanishabaruahleg
[DISTRICT JUDGE,WEST (Comm.) [FINANCE LTD VsBARUAH lal@gmail.com
ICOMMERCIAL COURT-| ISATPAL SINGH AND)|
104 ORS

509 ICS (COMM) 523/2025 06-10-2025 [MS Pooja TravelgN.C. SHARMA 9999926425  [sharmaadvocate@ [15.03.2025
[Through its Proprietor lgmail.com

Rajinder Prakash Sharmal
Vs Ms VIP Travel Service|

[Pvt Ltd

509 [Execution 238/2025 108-10-2025 [Surya Vijay Saw Mills VsKaran Anand 9811867947 ladv.karananand @

(Comm.) |IShradha Saburi| lgmail.com

[Engineers Pvt Ltd

509 ICS (COMM) I524/2025 08-10-2025 [MS DUSTIN FASHIONJPUNEET KUMAR 9718302748 lagochiya2000@g [24.09.2025

ORLD Vs Naysaa Retaill imail.com

venture Pvt Ltd

509 ICS (COMM) 525/2025 l08-10-2025 [OZONE [SURENDER 9999993833  [surendersuparn@g20.08.2025
[PHARMACEUTICALS  [TYAGI imail.com
ILTD THROUGH ITS|
IAUTHORIZED

[REPRESENTATIVE SH|
[RACHIT MANCHANDA|

npapr warm]
509 [M.Ex 155/2025 09-10-2025 |GEE TEE TRADING CO[KSHITIJ 19927020390
[THRGH NAVEEN VSAGGARWAL
ISHREE BALAJI AUTO|
[ELECTRIC WORKS|
[THROUGH ITS
IPROPERITOR

509 [OMP 1)194/2025 10-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR/9958683230,97 [associ

(COMM.) [SERVICES INDIAIGARG &18222050 imail.com
[LIMITED Vs EDVINADVOCATES
IGARDIA 4757

1@g

509 [OMP I}195/2025 10-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR/9958683230,97 [associ 1@g
(COMM.) I[SERVICES INDIAIGARG &18222050 Imail.com

[LIMITED Vs MOHDADVOCATES
INADEEM 4144

509 [OMP 1}196/2025 l0-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.) ISERVICES INDIAIGARG &18222050 Imail.com

[LIMITED Vs FAUZIYA AADVOCATES
1635

509 ICS (COMM) 535/2025 10-10-2025 [PUMA SE Vs ASHOK|GAUTAM BHASIN|9999093893 leludication.legal@ [08.10.2025
IKUMAR utlook.com

509 ICS (COMM) 536/2025 10-10-2025 [M/S HOSPIDECORIDHARMENDER (9810779585 [25.07.2025
INTERIOR Vs SANTOSH|SINGH
[KUMAR SINGH

509 ICS (COMM) 539/2025 10-10-2025 [MOGLI LABS INDIA PVI[TARUN VERMA (9871495838 [cstarunverma@gm{30.09.2025
[LTD Vs AMARJEET GIR]| il.com
[Proprietor Krishna]
[Engineering Works

509 ICS (COMM) 541/2025 14-10-2025 [VISHWAS KUMAR VsR.P. SHARMA 8178635246,98 [pankajrsharma25613.06.2025
IASHA RANI GORVER 68281091 7@gmail.com

1509 ICS (COMM) I542/2025 15-10-2025 [STATE BANK OF NIDAVINAY KUMAR (9811134771 kumarvinay.65@g [11.10.2025
Vs AS TRADERS| imail.com
THROUGH ITS|
[PROPRIETOR SH|
IAMARJIT SINGH

509 [CS (COMM) I543/2025 15-10-2025 [DHANUKA AGRITECHARUN KUMAR([9811104452 larun@theacmeco.c06.10.2025
[LTD Vs SRIKARJHA jom
IBIOTECH PVT LTD
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509 (If245/2025 16-10-2025 M/s CholamandalamlRAVI  SHANKARI9958683230,97 fassociatesgargl@g
(COMM.) [Investment And FinanceGARG &(18222050 Imail.com
Company Limited VSADVOCATES
[Sumit R
509 MP (I)246/2025 16-10-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinancelGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Vinod Kumar
509 IOMP (If247/2025 16-10-2025 [M/s CholamandalamlRAVI  SHANKARI9958683230,97 fassociatesgargl@g
(COMM.) Investment And FinanceGARG &(18222050 [mail.com
ICompany Limited VSADVOCATES
[Yadav Electrical Store
509 [OMP (I)248/2025 16-10-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &[18222050 imail.com
ICompany Limited VSADVOCATES
ISamyak Chaudhary
509 IOMP (Dj249/2025 16-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &[18222050 imail.com
ICompany Limited VSADVOCATES
IPardeep Kumar
509 IOMP (Df250/2025 16-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 [associ 1@g
(COMM.) [Investment And FinanceGARG &{18222050 imail.com
ICompany Limited VSADVOCATES
IShriram Builder
509 IOMP (D251/2025 16-10-2025 M/s Cholamandalam[RAVI  SHANKAR/9958683230,97 [asso 1@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[RamchanderS
509 OMP (I)252/2025 16-10-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 lassoci 1@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
[Subhash T
509 IOMP (I)253/2025 16-10-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [Investment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Banti Kumar
509 IOMP (I)254/2025 16-10-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [Investment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
Vaideep M
509 ICS (COMM) 549/2025 16-10-2025 [ytra TechnologyRISHI PRAKASH [8826232692  [rishioogp@gmail. [22.09.2025
[Solutions Pvt Ltd And| lcom
IOrs Vs Nagesh Velaga
thers
509 ICS (COMM) 550/2025 16-10-2025 [state Bank of India VSVINAY KUMAR [9811134771 kumarvinay.65@g [14.10.2025
[PRIYANKA BARAL imail.com
509 [Execution 244/2025 17-10-2025 [SURESH KUMAR ANDARVIND KUMAR (9810680082  farvindkaku@yaho
(Comm.) ICO IMPEX PVT LTD Vs .in
IAMYRA TRADING
1509 [MISC DJ ADJ [706/2025 17-10-2025 [PUNJAB NATIONALJKANIKA BAWEJA[9810980834 reness@arenessla
[BANK Vs MS RADHIKA| .com
ISTORES AND DAIRY]
[THROUGH ITS PROP|
IROSHNI DEV]|
[PRAJAPATI
509 [OMP (I)268/2025 25-10-2025 [Sanjay Singh Vs MukeshTARUN SINGLA (9810202014 imcllawoffices@gm
(COMM.) ISharma fail.com
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509 (Iy290/2025 27-10-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited Vs AniADVOCATES
[Kumar
509 MP (I)291/2025 27-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinancelGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Kaushik Transport]
ICompany
509 IOMP (Iy292/2025 27-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Kuldeep D
509 [OMP (I)293/2025 27-10-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) Investment And FinanceGARG &18222050 [mail.com
ICompany Limited VSADVOCATES
IShyam Suppliers Co
509 IOMP (Dj294/2025 27-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [Investment And FinanceGARG &18222050 [mail.com
ICompany Limited VSADVOCATES
Minaxi S
509 IOMP (Dj295/2025 27-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 [associ 1@g
(COMM.) [Investment And FinanceGARG &{18222050 imail.com
ICompany Limited VSADVOCATES
IGodara Earth Movers
509 IOMP (Dj296/2025 27-10-2025 M/s Cholamandalam[RAVI  SHANKAR/9958683230,97 [asso 1@g
(COMM.) [Investment And FinanceGARG &18222050 [mail.com
ICompany Limited VSADVOCATES
[Satish N
509 OMP (Dl297/2025 27-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 lassoci 1@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
[Subhash Pal
509 IOMP (I)298/2025 27-10-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
ISumit Kumar Ahlawat
509 IOMP (Iy299/2025 27-10-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
Amit
509 IOMP (I)300/2025 27-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &[18222050 Imail.com
ICompany Limited VSADVOCATES
Monu Tyagi
509 IOMP (I)301/2025 27-10-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited VSADVOCATES
[Rahul Singh
509 MP (I)302/2025 27-10-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited VSADVOCATES
[Kaushik Transport]
ICompanay
509 [Execution 250/2025 28-10-2025 [state bank of india Vs ESSAARTI BANSAL (9971729922 artimittal2016@g
(Comm.) [KAY ENTERPRISES| imail.com
THROUGH
[PROPRIETOR SHYAM|
IKUMAR MISHRA
509 IOMP (I)312/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Daksh  Logistics  Prop|
IAkash Gupta
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509 (I)313/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited VSADVOCATES
IAnuj
509 MP (I)314/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinancelGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Kailash Chander
509 IOMP (I¥315/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Suraj Singh
509 [OMP (I)316/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &[18222050 imail.com
ICompany Limited VSADVOCATES
[Ranbir Singh
509 IOMP (Df317/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [Investment And FinanceGARG &18222050 [mail.com
ICompany Limited VSADVOCATES
Himani Metals
509 IOMP (D(318/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 [associ 1@g
(COMM.)/318/ [Investment And FinanceGARG &{18222050 imail.com
2025 ICompany Limited VSADVOCATES
ISaurabh Chhikara
509 IOMP (D319/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR/9958683230,97 [asso 1@g
(COMM.)/319/2| [[nvestment And FinanceGARG &18222050 imail.com
025 ICompany Limited VSADVOCATES
|Aashish Kumar
509 OMP (D320/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 lassoci 1@g
(COMM.)/320/ [[nvestment And FinanceGARG &18222050 Imail.com
2025 ICompany Limited VSADVOCATES
[Neeraj R
509 IOMP (I)321/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.)/321/2| [[nvestment And FinanceGARG &18222050 Imail.com
025 ICompany Limited VSADVOCATES
[Ramesh D
509 IOMP (Iy322/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.)/322/ [[nvestment And FinanceGARG &18222050 Imail.com
2025 ICompany Limited VSADVOCATES
[Ram Chander
509 IOMP (I¥323/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.)/323/ [[nvestment And FinanceGARG &[18222050 imail.com
2025 ICompany Limited VSADVOCATES
Deepak R
509 IOMP (I¥324/2025 28-10-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.)/324/ [[nvestment And FinanceGARG &18222050 imail.com
2025 Company Limited VSADVOCATES
ISandeep Kumar
509 MP (I¥325/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.)/325/ [[nvestment And FinanceGARG &18222050 imail.com
2025 Company Limited VSADVOCATES
lAnand  Packers  and|
Movers
509 MP (I¥326/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.)/326/ [[nvestment And FinanceGARG &18222050 mail.com
2025 ICompany Limited VSADVOCATES
[Naveen Rathee
509 ICS 554/2025 28-10-2025 [Puma Se Vs Saksham IGAUTAM BHASIN[9999093893 [eludication.legal@ [25.10.2025
(COMM)/554/2 loutlook.com
025
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509 ICS 556/2025 28-10-2025 [CANARA BANK Vs JMD[SARITA KANWAR[9560812121 info@stklegal.in  [15.10.2025
(COMM)/556/2 IMOTORS
025

509 ICS 559/2025 29-10-2025 [Under Armour Vs AshokiGAUTAM BHASIN|9999093893 [eludication.legal@ [27.10.2025
(COMM)/559/2 [Kumar loutlook.com
025

509 ICS 562/2025 20-10-2025 [Union Bank of India V§S.P CHUGH &8744006090 [anilmisra@snlawo [08.10.2025
(COMM)/562/2 IM/s Balaji Credential§ANIL MISRA [ffices.com
025 land Anr

509 ICS 563/2025 29-10-2025 [Union Bank of India VsS.P CHUGH &J8744006090 [anilmisra@snlawo [08.10.2025
(COMM)/563/2 IM/s Balaji Security GroupANIL MISRA [ffices.com
025 land Ors

509 ICS 566/2025 30-10-2025 [B2B Hospitality Pvt LtdNISHANT VERMA|9631082831 nishantvermaadv4 [27.10.2025
(COMM)/566/2 [Vs Banerjee Ventures Pvi| I513@gmail.com
025 ILtd

509 ICS 567/2025 30-10-2025 BANK OF BARODA VsSUDHA SHUKLA (9899913203  |sudhashukla@gmal06.11.2025
(COMM)/567/2 IMUKESH KUMAR AND| il.com
025 IOTHER

509 ICS 568/2025 30-10-2025 |bank of baroda Vs AmanSUDHA SHUKLA (9899913203  [sudhashukla@gmafi7.09.2025
(COMM)/568/2 laggarwal il.com
025

509 ICS 569/2025 30-10-2025 [State Bank of India VsR.N. SINGH 8076466594  [advrnarayan@gmaf19.08.2025
(COMM)/569/2 ISepoy Majid Khan il.com
025

509 ICS 574/2025 30-10-2025 [CANARA  BANK  VSASHOK KUMAR (9560396555  |kakkarashok@redif29.10.2025
(COMM)/574/2 INITHARIKA SINGLA [ffmail.com
025

509 ICS 576/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA 9953472718 llexgenten@gmail.cf17.07.2025
(COMM)/576/2 Ltd Vs NITESH SHARMA m
025

509 ICS 577/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA (9953472718 llexgenten@gmail.cf17.07.2025
(COMM)/577/2 [Ltd Vs GAURAV KUMAR m
025

509 ICS 578/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA 9953472718 llexgenten@gmail.cf17.07.2025
(COMM)/578/2 [Ltd Vs ANIL KUMAR m
025

509 ICS 579/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA (9953472718 lexgenten@gmail.cft7.07.2025
(COMM)/579/2 [Ltd Vs ANAND, m
025 [PRAKASH

509 ICS 580/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA (9953472718 lexgenten@gmail.cft7.07.2025
(COMM)/580/2 ILtd Vs DAYA SHANKAR| lom
025 ISINGH

1509 IOMP (I¥330/2025 31-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.)/330/ ISERVICES INDIAIGARG &18222050 mail.com
2025 ILIMITED Vs MANVIADVOCATES

[PRIYA 4822
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509 [OMP (D(331/2025 131-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR/9958683230,97 [associatesgarg1@g
(COMM.)/331/2| ERVICES INDIAIGARG &18222050 imail.com
025 [LIMITED Vs PAWANADVOCATES
[KUMAR 7102
509 IOMP (D(332/2025 31-10-2025 [TOYOTA FINANCIALJRAVI  SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.)/332/ ISERVICES INDIAGARG &(18222050 [mail.com
2025 ILIMITED Vs JITENDRAADVOCATES
[KUMAR 0268
509 IOMP (D(333/2025 31-10-2025 [TOYOTA FINANCIALJRAVI  SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.)/333/ ISERVICES INDIAGARG &(18222050 [mail.com
2025 ILIMITED Vs SUBHAMADVOCATES
INDRAJIT PATEL 5178
509 ICS 586/2025 31-10-2025 [CANARA BANK  VSASHOK KAKKAR [9560396555 |kakkarashok@redi[30.09.2025
(COMM)/586/2 IAMBA LUXURY| ffmail.com
025 IMATTRESSES PVT LTD
[TOTAL 781
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